SI0I
Defence Preparedness”

this is a very new convention you
would allow us to express our reac-
tion,. We very much welcome this
step which the new Defence Minister
has taken in making a beginning in
taking this House into confidence on
these matters. I do not say that we
are satisfied with all that he has had
to say, but we are glad to see that at
least an opening has been made....
(Interruption).

Mr. Speaker: Order, order.

Shri Nath Pai: I will complete the
sentence.

Mr. Speaker: No.

Shri Nath Pai: Do we become an
audience? Do we not react to things?

Mr. Speaker: But reactions can be
given when the opportunity comes.

Shri Nath Pai: It is a new thing.

Mr. Speaker: Shri Nath Pai should
not get angry at this.

Shri Nath Pai: I want healthy con-
ventions to be established in the
House.

Mr. Speaker: Should I allow these
reactions to be expressed by every
hon. Member?

Shri Nath Pai: No, not all, but to
some,

Mr. Speaker: Would it be feasible?

Shri D. C. Sharma: I would also

like to express my reaction . .. .(In-
terruption).
Mr. Speaker: The Congress Mem-

bers are more impatient. What shall
1 do?

Shri Hanumanthaiya: They get an
opportunity every time.

Shri D. C. Sharma: You always give
them an opportunity. But you do not
give us an opportunity . . ... (Inter-
Tuption) .
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Mr. Speaker: Order, order.

Shri D. C. Sharma: They raise
points of order and get up.

=l AATATERR (Fore) - Sfae
w0 ot &1 ag St T9T §, Tg @ &
TEAYW & 1 FEEr g o fad F F
faeey =i |

waE  WERW . TN AEE ;v
g & ? SRR dm oar fodw-
I TF TR EF W W IR
FAE § g Fwm T g
He is probably the hon. Member who

gets most of the opportunities in this
House and then he complains.

Shri D. C. Sharma: I sent ‘calling
attention’ notice on that, but you did
not call me. Secondly, I wanted to
know what efforts are being made to
curb down the activities of the fifth
columnists in all the border States
where they are gaining strength and
momentum.

Mr. Speaker: That is not relevant
to the statement. I would not allow
it at the moment.

Shri Hanumanthaiya: In view of
the great importance of electronics in
modern warfare, what is being done
in Bharat Electronics, Bangalore, to
help our war effort?

Mr. Speaker: That could be discus-
sed when we take up other things.

Shri Hem Barua (Gauhati): May
I ask one question?

Mr. Speaker: No.
——

13.16 hrs.

MOTIONS RE: RISE IN PRICES OF
FOODGRAINS ETC. AND FOOD
POLICY—contd.

Mr. Speaker: The House will take
up further consideration of the follow-
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[Mr. Speaker.]
ing motions moved by Shri S. M.
Banerjee and Shri Yashpal Singh res-
pectively on the 5th September, 1963,
namely:—

(1) “That this House takes note
of the abnormal rise in prices
of all foodgrains and other
essential commodities in the
country.”

(2) That the food policy of the
Government of India, be
taken into consideration.”

Shri Venkatasubbaiah.

Shri Hari Vishnu Kamath (Hoshan-
gabad): How many hours more?

Mr. Speaker: 2 hours and 30 minutes
have been exhausted and 2 hours and
30 minutes remain.

Shri R. S. Pandey (Guna): Sir,
more time be allotted for this.

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
If the House wants more time, we are
prepared to give it.

Shri R, S. Pandey: You should give
an opportunity to other hon. Members
to speak.

Mr. Speaker: Shri Venkatasubbaiah.

Shri P. Venkatasubbaiah (Adoni):
Sir, the mctions before the House are
about the food production in the
country as also the rise in prices of
foodgrains. This is a very important
question that is engaging the atten-
tion not only of this House but also
of the country. Often and again it
has been the practice of hon. Members
of the Opposition party to allow agi-
tations to grow saying that there is
an enormous increase in the prices of
foodgrains and that the people are
very much hit.
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13.18 hrs.
[DR. SAROJINI MaHIsHI in the Chair}

Even for one moment I do not dis-
pute the fact that there has been a
rise in the prices of foodgrains, but
the rise in the prices of foodgrains is
also interlinked with the production
of foodgrains and other commodities
in our country. We should not
take it as two things running
counter to each other. We must
find a way out and see that the
food production plans in the country
and the rise in prices of foodgrains
are taken in a very co-ordinated way.
We must find every possible means to
see that food production goes up in
the country and the farmer gets a
better price.

I would like to bring to your notice
that in this country nearly 80 per cent
of the population lives in the villages
and their profession is agriculture.
We do not want that 80 per cent of
our nopulation should be penalised
for the sake of the 20 per cent or
less of the population living in cities
and working in the industrial areas.
But at the same time we do not want
that this 20 per cent of the popula-
tion should suffer and should get less
so far as their amenities are con-
cerned. But we should not think in
a particular way of penalising a large
section of the population for the sake
of a small section of the population.

1 would say in this connection what
I have said earlier that food produc-
tion cannot be divorced from the
rise in prices of foodgrains. Then.
what are the ways, the methods and
the schemes that are being adopted by
this Government in order to raiso ‘lie
food production in this country? It
is interesting to know that the per-
acre output of an ordinary farmer in
our country is the lowest in the world.
whereas the per-acre output of a pro-
gressive farmer in our country is one
of the highest in the world. These are
the two paradoxical things and we
should know the reason why an ordi-
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nary agriculturist is not able to raise
the p::-acre yield in this country. In
spite of our spending thousands of
crores of rupees on irrigation and po-
wer and agriculture and community
development, we are still lagging be-
hind so far as the per-acre output of
a farmer is concerned. This is the
basic reason. Unless this basic diffi-
culty is properly solved, the farmer
will not be able to raise the food pro-
duction in this country.

I would like to quote the words f
Mr. A. D. Pandit, Special Secretary to
the Food and Agriculture Ministry
regarding the difficulties that are be-
ing encountered in this country. Be-
fore coming to that, in this connection
I would point out that an ordinary
farmer in this country is lack-
ing in so many things and is
being disabled with so many disad-
vantages. Firstly, it is the lack of
financial resources, Then, he is lack-
ing in scientific know-how which he
is not able to obtain for increasing the
agricultural production. He is not
able to get the necessary improved
implements at a reasonable price and
also better seeds and fertilisers in
time. These are the main factors that
are coming in the way of better pro-
duction in this country. More so, by
speaking about the scientific research
that has been made in this country,
Mr. A. D. Pandit has said this:

“much of the research is not
oriented to the practical problems
of the farmer. We have, for ex-
ample, 4000 seed stations and a
number of other experimental
stations for different crops. Only
routine experiments on different
levels of fertilisers, some of them
carried out without adequate
regard to scientific principles, as
has been noted by some know-
ledgeable impartial observers, has
been a feature of many of thes:
experimental stations.”” He :aid it
was unfortunate that even the
meagre resources they had ear-
marked for farm research were
not properly utilised. The output
in the Government farms, he said,
was “such as to lead to a loss of
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confidence of farmers in our
scientific methods and agricul-
tural scientists.”

These are the remarks made by no
less a person than Mr. A. D. Pandit,
Special Secretary to the Food and
Agriculture Ministry. It shows how
our plans for food production have
not been properly based. So, we have
to go to the root cause of these things.
Unless we are able to provide to an
ordinary farmer in this country the
requisites that are needed, that i,
better finance, technical know-how,
improved seeds, ready supply of fer-
tilisers and improved implements—
these are the four or five basic things—
the food production in the country
will not go up and unless the food®
production in the country goes up, the
rise in prices also will not come down.

I have several times stated on the
floor of the House that the Indian
agriculturist, though conservative in.
outlook, is the most hard-workirg and
enterprising individual. He has been
tied down by so many disabilities
from which he is not able to come
out. That is the reason why in spite
of our spending thousands of crores
of rupees for agricultural plans, ior
increasing the agricultural production:
in the country, the per-acre output
has not been commensurate with the
amount of money that we have been
spending in this country. So, I am
now happy to see that the Govern-
ment has at least made a serious effort
to bring in a coordination so far as
the food production plans of the
country are concerned. Their first
step has been that the Ministry of
Food and Agriculture and Community
Development and Cooperation and
Irrigation and Power, to the extent it
is applicable to food production plans,
have been placed together and I am
happy to see that Shri Swaran Singh
who is a man of imagination and who
takes things in a serious way has been
put in-charge of this Ministry and I
am sure, under his stewardship, there
will be coordination between the
different Ministries that are responsi-
ble in the matter of increasing agri-
cultural production in the country. I
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[Shri P. Venkatasubbaiah.]

would like to point out in this con-
nection that he should also use his
good offices to see that in the States
also the Department of Agriculture is
streamlined and such an effort as is
being made here is also applied in the
‘States.

Very often, it has been the hue and
«cry of a few individuals who have got
a powerful forum through the press
and the platform in urban cities, to
.say that the prices have gone up.
But they do not see the other side
of the picture. Compared to the
agricultural cost that had been pre-
vailing some years back, we see that
‘the agricultural cost now has gone up
many-fold and the rise in price is not
at all comparable to the cost of pro-
-duction that has gone up. So, it is
most unreasonable, uncharitable, to
say that the farmers, the people, who
.are producing food in the country
have been very avaricious and that
‘they are robbing the earnings of the
urban population. We should take a
.clear picture. We should have a
complete picture of the agricultural
production in this country. Unless we
have a complete picture before us,
unless we have that producer-orient-
ed plan before us, unless we increase
the food production in the country by
:applying scientific methods and come
to the rescue of the lowest of the low,
‘the smaller farmer who by the process
-of fragmentation is having unecono-
mic holdings in the country, we cannot
achieve anything. If necessary, we
should devise a straight-cut method
‘and we must give up the red-tape
method and see that the aid or the
scientific knowledge that is going to
‘be given to the people goes straight
to the farmer so that he is able to
increase the food production in the
country.

In this connection, I would also like
‘to mention to the hon. Minister that
the cooperative institutions have got
.a major role to play. Bnut in our
anxiety to show that the entire area
is being covered by cooperative insti-
-tutions, we forget the simple fact that
there should be ready credit avail-
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able to the farmers. When the co-
operative institution is started, we
must have a ready plan to strengthen,
to sustain, the cooperative so that
they may give ready credit to the
farmer. In that case, the village pro-
duction plans play a major part. Very
recently also the Planning Minister,
while Mr. Nanda was the Planning
Minister, has agreed that they were
not able to prepare plans from the
bottom so far as agricultural produc-
tion is concerned. Now the Govern-
ment should concentrate their atten-
tion on this and see that village pro-
duction plans are prepared and we
must provide all the facilities that
are required for an ordinary farmer
to increase the per-acre output. We
should not go in for extensive culti-
vation; rather we should concentrate
on intensive cultivation in this coun-
try in order to raise the food produc-
tion.

=t MR T L (FITIR) -
AT wged, W 29 o & fauat
R faame #x @ & 37T wF @i A
Y § | W WIRG F @TT qEE
IR AL F S9EW FY AN F agy
gu =W, T 3 gHET gl AWA
g1

g A1 § W 8 # &
Afs F waew d $7 FgO1 TIATE
oA WA FEx g % g dhwr
TER & W A @ g qee
g T | W AT g W & A1 9
FgT 21 2en fF a7 @ awear &
WA AT AT TF T GATE €T T T
IAT g F1 F R 99 g FY
2 AR T@F THATA FEO TZ g fF
g IOIRA & gFT § ST 0T WihS
W T F 99 417 & T awT 36
IAIE 9¥ HraTfa A g | #RT
wqaT 7T € fF fom it & s
o TR FarE Aty § o ag feaeman
1T & fF | 3ames ¥ EgEd QY
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T LT FH F FTH T HIALAT AT R
A T AR ALL F | a:m=m'=rr' x>
9 FT AT EAAT AT 7 ‘ir LEEAES

ot
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& qry ardt 23 & oo A0 & few oy
€ ZITTT W T4 F FHE FA
T &g wv T § R 0% uE
!'{’Té"‘f 9% =oo, Eoo ﬂ"it q,000
Qe TEaT AT 2, 91 f& 79 A ®
o1 T § 8 A A UFE AT AR F7

g

A

T A A FT | AT F
f9grT o F9T SART ¥ | ®ORTX AT
Wit sz ifEgma
#meT ¥ 9RWE AT SR FY
form 3 % frama gfesy a8 w7
) fEam afegT @7 A R, 99
o w7 P R gEETT A
STy oA IR OSH T ZRIT A0
O o7 q {9, 912 39 F1 faaer |
AFFTA i, Al T F FOF F W
F T fr e 71w A fere
X7 79T fF 20 7 T HTET FT AT
55 FI AT AAGAT 2 | T S AEEA
T £ W = #1077 AT A@ifEe
o= 9T gar Az 2 5 fead zgadee
¥ 59 77 ¥ THEAT WP SATAT A2, A7
CFR T wH grar FW T I A0 A9
IW A 9V 0F 0% GFEA A7 T AT
arfer | w@l &% AzTl F oAATA E
TAE ¥ OINTHEY Az o3 AT
A qre 1 frEaTe FETA S AY W1
TALF AaAl 7 7fg Zrad ) oww A
ALY ZRM. AT 7 TEH FAA FME T
& 7EN, Afrw dEEr w4 adr &t
T A 7 T o oA qR

Ao wEA Ay E O RIATEAT
f357 & 917 | A7 FTE T LT ATTRZ
®EATZAT AT WA & fAgeA
=0 2, Fgr g=sr g, 7z § W A
E‘,éfﬁ?ﬂ%q'rdw*ﬁa'(%ﬁﬁﬂ
CSTAT FEAT ¥ | WEATSIT F A H
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TaHE W aUE ¥ 9gF IR g €
5 g & s@mr frar @y o w9
e 2 R wEAEE T Sk
AR T 9V IH F1 449 A F
T 2, F.0 I T OAFA B THRE
&1 T 3, AR TEAA FA 1 wAARE
T AAMR AYAL qF AOAT FLOHE 2
f& wZATIIT TEpATA w97 | Afww ¥
¥¢ A% Fza f& ogra oA AW
T wT OWWW W wRI X
A wiE T @A A A g
77 FE oA 7 sy AR
f&r 91 @ & = AwifaT A=gE w
IH & 9 T g fEEr e o
¥ agt qv A4 ag 21 = £ fF s
w7 Z wE & # Tt g, deEr
T Wt g ) fAv § FAr 9TEar g
TFA TEN R, TG AT AT AET F
At 1 7AF AT § fafay AT A
agy w= £ 5 wfzmzay £ A
FIg gAT(AF Geq17 o0 FIHAT FAT
FO ZEIATT FIAT A1 IZT TATAT
RERR IE B E S A A N | - A
T A% 9 Fm oW § fF
ETATIRT AR F

Tt wfzdamzas #F ozEETT
A wEA g, AG Fe w@Ar A A
g1 & fF www av faamet w1 ag faa
TR zEw F1 fefezagn 2 2z w=m
FT 1 T QM A9 THET TE T
A TIE A
framEt &1 R 9 £ A1 TR
% T #8700 F AFAT 2 IEE
W ITET A= AT AMET | T oA
AT ST IR ETET T E 2 AW E
T 97 qT FFTET F AT 77 AT B ATI-
Mz gmrfat s, gaF Aww wiEEt
F1 3@ § @7 947 2 R frEma #Y
g 9@z & sEw T Afor § g
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[st 5777 fag)

¥ fAU gma) g@el F 9 ST ggan
2 #IX TOy 3T AT 9zAv & 4
AAAST a7 &, 9 I9*1 THAS
T g, ifevr wga s A €
# AT g 5 s B w1
IEF FH J FA I 9T TAT [N T
X 3a fag sefam & 9 9
& far s ww faear =ifgd o
=fF St wwar Iar faear § ag ST
T&f faqar &, == foaar &, = a=x
IGFT TAT  FEARTS I @ & | &I
&Y | T94T 8% gFT 9T AY fawar
2 | ITRT RIA( TFT T A IIH( T &7
# qartas (wa T Med | gg§ IJWEd
9T FEY AT AriEy A it & fqur
STav g |

o9 § ARG F T3 G arv
¥ gg FO ARA § 1 B S g
f& gare W= ween sew 2 I 5 S
g far s Tfegd, 3 @9 &w aglt #
72§ 1t g &Y # A agiaEn 9 | agr
qx 7 ufoseaca 918 #1 @ifen ade
A7 | F IqFT FEE | AT W G
& fafaeex gga s wisE 9 1 @@y
O AFE AR I FT AT dmr &
ZgF IR § AT T FgAT G ITRAT
g\ €@ A # g A T AR e
¥ 7{g < qg fawmm A1 5 gw we-
ATEAS FT IEARTA Fd FT A, 9T
w8 fadar & a1 F ane aas =
‘ge® M | S gred 98 93w 4,
F@r " W g 1 AfF wiearse
Ay [FFIR e Ay | Fw F
S weE 4 S AN gara fean fw
P G /I F7E G FT a7
oo T fFE ¥ oW e &%
JIoS[E ST ST T IJEA qH IEHT
fear | s 7T f5 39 A8 F1 oA
agi 7 IS | TE AT gHIQ @H X
g fagemy 1 @ qaSR W9
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YR @ ANAF AR & ar &
% A1 & FifE gary v & T
Fearsey w1 sEAAT g w0
& amar § f g @ aF & serE
FTE G I FfFA 9 qTer F TS
IFHE FT FAT A N, FAT AOT 9
gz fa=r fear @ 1 ofasest & 93w
ST gt w9 W @ &, 9w o ey
I A TE faar @ & 1w
ifed & o dd= sum =
TS F 39 A ox &) faar smar @
f ol g & SR @ | AW
Efetee T ama & & fF oiw a1 F =%
fom fFlt a0F ¥ o ), derar @
FT faar @ U, G § W faew
Tewd W ¥ AT FIT AMT |

79 oF wied am § groosew
& T HEAT ATGATE | WIS FY
aga 991 g § 1 Far T & R
sopes g g wifed, amfefes
29 =g T @ W 9% w9
6! @9 &) @ 8, § THE faers a@
g fr Toricy w=g 7 Iy 9w av
T &7 ¥ foad 7 far oo fEet
WL TaRE F feAmr F wier g & fF
fFami #1 &Fq AA TA TAEI F g
W FN AN dIER @ T 7
TG G | G w59 A
& IT% T gU H 9 F 919 Fg gwHar
g f = 2 g7 & dema g A
farht a5 &%l & | poodEE # A
FET T F1 | AfwT 3ud wRwIw A
I AR A AT o aF A oaga
oy afes NS & o 5 g oy adf ¥¢
% & 71 IR g Q0 FT Ay |
IqF I FW THCH F IR A §
a5y & | # e g 5 % awm 9%
wfas T &= 7 fear 9w fes
2T 18, AfHT § AT Ty T A |
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ST R WA qG FIH X A AT AEA |

=t Qo Wl AT (TOHATT) ¢
I 37 |39 § G 797 AT Fraqt
F gy ¥ S fa=mfaws @ @ @,
IaN Fu faae gz 9 F fqu
w# @y faar &, wa% fau & mroer
HAT E

¥ fqaw § fF @@ sara
FTW & fau gardr a¥ae ¥ fauw
A& Fg ofus waw T fFaT &
& fag zaF & wnav § ag sfe-yewT

2 ) TarAaT ¥ AT wWa &
FTH WT TCHTT A TF FA 67 &
TIOAT FT | I AT Y grAT q4Z F
f g ALY Y FB7 ARG AT 1 AT
F garERTAl & AW g g fw
90,000 TFRT '{ﬁ:{ @ FE A A
JAA & | F AT T At g
¥ @ g fF ag fawy @ SR &
EIY @A § | AT AT |G 5o
gt uFs Fg@r 19 79 W ar @
& F9T I UFT N dAIKg 9@ qq
Fa daT AT | AL AfFE @
g ®I4T §F HWIFT AT qT I FAUS
¥ AT TG FT UF T ¥ THFAT ZHT |
g ¥ g3F, I ATIT FY AT AHAE
qEAAT ], qZ AT § | TORAT FIFR
¥ 5H 4T3 &7 THET FT FHIHH  FI
F fqu @@ & F0T T A TF JISET
AT TCHT & a9 WA § 1 A g
AFEE & AT FgAT 95 & 5 A
TFAA T 9T N IT AT AT
A GHR F1 a7 A fage @ @
fearmar § 1 w9 3G AR OE aw § R
FAT ¥ TG T ! AR FT THAH
AN AT AT H € FA3 9 AW
T FT AFAW gHT § FAFT ATQ TFATH
& AT AT AN FH @F FT AAAT
FT ARA AR g EFfa g7
TG AT AT WY R T T AN FY
a3 ¥ Rt A aga aw@ I
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AT F T Fa g 9w aEdr ;Y
Jw  fau drerfaEte wae fean
I 1 T e farfaermar s ame,
IAAT &Y ATET I AT AT FRamEy #r
AFEA ER0 |

TIE™ & A aaed feqEd @
g aga & we g, fom ag ¥ we
FAT 39 feuddz & a7y oA §, oo
faars o s i few Tw §,
a2 o § afe awm
¥ 78w R @ w6 F1E Frars
1 TE &, N T AHAT §, IAHT JAN
F @ ATAT & | THH FT UATEHE
ot Afq € ag N T TR #F
3w T § 1 Tl X =TT AR
Ffd o & | oF AN F oqE
yfw gt &, forw ax @ Four g &
Ffew 58F arasR Wt T feadie
& wee awaY, feaa ¥ 3 F ag g9
A F T Y § 1 I AT qg |
w1 & i ufa faa wor wfe oo a9
S & | T & owiwE A
T FT @ A7 FOEr gqr o
fogem & o= A9 ¥ SO W
TR g & 7 TR F gAnE A
g § AR ggu v feldege &
rom 1 fee feaEl Y osEredl &
IFFT FET 933 § | Fgt 9T A Fma
I a1 39 a<g A frael 7 At
AT TEIE G AT § | e o,
S agl F qeg WA ¥, oA g ¥ g,
fomt aga afenr cefafager aamn
wrar &, fo aga @ g g A
ET GT E | TF A W WA ®
X o FE e feurddi gam §
AT feamt A g8 g gy & A
wrel ¥ g wa fear af wd £
TF WE ¥ § 99 do1 § AR FE AW
o= 87 AE #T § 1 qF g2 #T
@ IraT § | F awwar g &6 o areafas



§123 Moiior re:

[ 70 ave wrwwH]

fomfe frmmt #1 2 3wy W # IoE
Ty A TN E, A R e e
HAT & W I R qF B gl Al
AT 39 F 9F § wwmwm FEW,
¥R A\ gAT A F W T
cavAr F g oawm Tl Y aw
N Y ;GG § A qgA
N A% F FOT B wH AT g, I
w dter 79 % w7 A T e
A7 =rfzu AifF gy &1 a@ET
I AT WF | X FWE AT AT g,
9 $AF AT ZY AT & AT F FAT
T F AEW TF wAg fAEA A A
Y F1E ZHIY T AV FT @ ST L
T A A= Z AT A ST F W
F1AY 7T w1 AE AT €0

TG T RE AW AT AT F wo
FAT TZ 2, TET I AW FT ATTEA
TgA FH Z, AR @WK A AT
3w g wfew z oz oo#
qOT T FAFHT A AFEC FT AW
FAATT AFAT § 1 FF TT AW FT
= A9 27 97 7@ 1 oa"E Jw@
AT 2 1 T TS FE 2 fF AN A
¥ 7 owa ¥ 3 A &7 am
ENr oz oA 7 fF 0 faw @
T/ g FF AT AT AR T AT E
Q7 W AT TETA TIT 2T @ a1 3

JET I FT AR T A2 FE E AT
Ol oz F o9 & W9y fAweAr

TR OET O97 F2T T AATY T OFET
|

RIS

=4 & gierr grl 7 =y & Ar
qﬁ%’wm’naw # g T e
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W 5T W W N A | AW
A e & A, o & weRT g
w7 AT B E S R T A9 e
¥ 3 A ¥ wwma 9w wrogw
T A %, difE woA g g, 3w
Y T A G E 39 MY & MR
¥ g % A fare £ 37 A gy
S F g™ fear w7 Afegi qw
& A & oww Ay feafy & sy
A, F 9 A A T AR A W
afrw oA ® g7 AT g s
e E o ® AR wEEm # agm fF
gy # feafa @ 2 fvowmw
FT AT FE F A OEH FT L FAT
mr wfy 5w 9swT /T ¥ Q7 ¥ WS-
w2 ¥ A A g o e
2y =@l oA TEAT fAEemoEe R,
AT 99 F IW AT FAW 97 o
T g & FE R oA AT o
qzATy e AT v 39 yETy
HAT E. 9 Fo AAY | TEA ZH L Fo X
7 gz WA A, AMFT T TIAT AD)
T ST | WIS WY e &
319 FT AT &, 3T & TR F qr @a
7T U AAT A F1 417 aFA AHA
ﬁwﬁw%ﬁfﬁ#mﬂm-
a1 V2T 2 f® 3 W g 3w o
%aqﬁﬂﬁwwuwmgw
% ¥ w7 weas (A & 1far
TF A9 FA A ST 20 ¢ A Ay
Frag 2 ¥o AT ¥, TH AR T TAF
afEam g Ea fFA v A A R 7
o fFaE F 97§ oA @y @
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14 wre.

¥ e § e & g3 wRAr
o A9 fram w9 R
ParaT & 39 FF oA FT B FAT
$A% o ¥o U gy 2, AfFw @w
e ¥ famw w1 wnw Amr & A
190 Bo. 1Y To TN {% Fo HY WHIA
farar L+ § X LYn Fo FA FY w0
¥ | fam o7 § 39 XA A weraer
il qgt falr 30% ¥ fram 3@
ag IT AFAT ¢ TAE F A v F
mg’fﬂ‘mﬁﬁﬁ%(oo oFT
o a1 71T 3§ # Z,e00 BF WATH
Ry FAT | WAL AFI K OIF BT WA
e & A v ST AF 3 9w,
“ﬁwm?{ﬁ&%3ooQﬁ’
¥ @ A7y T A e fEr
At T SR F deT 2% ¥ a9 S
g0 71 7 A H F AR EEA@ R,
AEArs TN F0E, g dA R
ara, afEw 71 vy owfar am
& w7 fazw fF 320 w7, fraer
% faa =W T Fam, awanvifa
Ifgm @ FATT AT AT AE F,
ag A% ¥ mamar F T oA fram
FAET T oW A e d A
AACT T F WA T T IH
AW FTHETY ATHE T AT AT RO
= £ 1 & w71 £ fx owy faegw
oz & fF 7 zfew 2 oz ot 9=
¥ g7 o7 AAT AT ;T AT IR A
FF FET o4 AT TR DA, A W A
T OF e, W )T oagm §oF
o A AT v [ § % oAw Ay
faar #7377 o = g zwogEy
JAT A I F W F7 fgm #7 Ffaer
T F FTH WA AT FIX T | UF
L FT g7 &t fom #95% T 9t
frr 71 & wifs g oy A

BHADRA 18, 1083 (SAKA) Risesn Prices of Food-

5126
grains etc. and 'ood Policy

s ¥ agafar & s 9 afea
= 7wl S, @ at adsagear
& g gl ¥ TEey qed §, 3 Aw
g F F gy egwifar o=
wq AT AW H mwgwfEr A AR
g Y ZW AW g T gRA
& O TS AT F AT 9%
bW F uwr a3y 5va 3

FZTFT AT FgT &7 A0 § afww
sy am g o i owm
for & afes w97 %5 & 9
TN AT FAA AEAT E F W amew
W ot AT wd M 2 A e g
gaifzar St F1 meEd fr W wew
¥ AN A7 F7 3 AT My A am
¥ 8 5 wEw F fEoamTy w W
famra &7 T ¥ 51 977 § g
WE T AFCE T oFTOr e
fog 721 &, W7 T T e A fow
™ AT 9 R ST A, afea
REIC N o i i Dl P
T AT A 21 mav gm wfaew
¥ T2 T AT AT AT §F 9T AT
wfaaar

Mo IM AARET Srthar (s
T AT J2r, a7 A7 97 g
RER IR I G e e i
THEAT AT T T FI7 TFT FT W=
Zt e AT ¥ o A A oy f
fegmam & F1 wm & w7 4y
T A AT fram e fE oo
A7 77§ e {3979 a7em fear
A WY F AW EY AW TS
I AN ¥ A wm o oTe Ao
WA AT ¥ el B OF g
T AT /YT A ¥ AT FTF »ET
g TF T AR @ § 97w @t aqv
o =TT 97 1 N A, @Y w o
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[zre Tmw Az Fifga)

F & m ¢ Qufern foor & | 9w T,
=t FTF WAL, T¥ AT 99 R AW §
N & AW F TG T IFT ATH FT
ST F e 9T @ AT ATGAT § |

Shri P. R. Patel (Patan): Have
‘you got any certificate of the doctor
to certify that these people died of
‘hunger?

Mo TM AAT g . & www
afefede 21 §, sex & afefwae
N A TEW@ qg | & qgr ww AW
F oA g | WY F S IR EN
¥ 3 afefede fag ae w &
g A9 F ‘T W @ Al
RUSUNAE

st ferredager (M5Er) o Aw
it gy Fg @ & @ F fa¥ amw
@R F aTE § Fg ow ¢ fF ag
A 2 |

To TW AARY Afgar : A
ITHFT F A qGW JET FOHRA
oz € &, aF s ag ¥ fowm aw
¥ fge g@R T wEg AT AV
wea § | ifeR gw Wt gt W §
FE aa @8t | F g FIOT AT
e §

ot qaw  sawe (feeit—ad-
gnT) ;& AEAE 63 FY 49 gAE
Fmoaeam g fF F ozm o# oW
F e U @ FoAywr N QY
¥ aw 39 g @ify ag ow w1 enfsa
FET R TR

o M wge wfmar : ag @
I g ) wEE v W & ag A
W @A gL ¥ oW oA F A 9
oA ..
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gamfa w@ew . ww 3R W@
aFa & 1 afET w9 F o gAY g
F0 & | § AT qEEAT  TAT FET
g fra aga e 7 w0

Io TH WARY Wfgar g A
Foor & @9 @ g oA oaww @
AT TR @Y & 1 g W fafyw
feard #1 ww i foer ereey @ o
TF T F& W # famre, @7
g2 w9 e # faew, dwa & Tw
WNivw & faae ot Siar § swEw
F T ¥} AT | AH GAT WET 8
f& s@r wErd #1 F@w I9AE
¥ graU3g @ aeer &+ afs &
far  wow ¥ g ¥ qewRT #7Y
N T TR 2, 3@ fear
o, & A wrEar fF @ wew
¥ arr afew 9fF o w owR ¥
g & areer gear § wafer aemEr
g g 5 s=) 3 “wamm” @ aw
o qoear & famre @ &

“to starve a garrison out”.
o aqea

“The powers of the mind are

starved by disease”.

A * facgw 9% Aaww & 5 9@
o faafaar & #1€ weam o 2
waE ¥ ¥ @ w1 ad faegw
% T@AT el g 5w fr
i # faegw 7 Ay ot fme geiw
ar 3 geis faw w1g, g fe @ @
#r 7 far W% fox wei® ar S gl
faer omg, Wk ag fawfesr @, @,
T AN ® A A qEEq ¥
e anfed, T st e ¥ ST
T} fedr wwr FoE 1 e
¥ 7gi 9T T AN TG F AAT
wniFE W T 9w § 5o

*The Speaker not having subse quently accorded the

necessary

permission, the list was not treated as laid on the Table.
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W TaaT fa WA F T, JAE
fary weg W SO AT AT F¥ gEU
frrfeai saar werafar ghl, g
aw F fray ot WA & | gWR Al
Yo, ¥Y{ @M@ WEH gL WA FFTA
T ¥ w@ § R g A AR e
I FY HY FY JAAT F | A TF
qaT q@AQ AT § gL AT AW FA
¥, y AT WieW @ 2w A §U 3T
g, o & ¥ qfonwm Faerd 3@ F
AT |

5g qa & f& fear #@m smm ?
3 fez facge agwt =ifgd, #v 3
zfez gt G F wwA F g1 A
#1 gafaq oW & 1 & W oAA
7 Fgm 5 § moAr g faard 3d
91 ¥ 99 § 5 UF faRes o A
fgars ¥ g, I3 A W@ TG AR
Toaq qeve-vs # fF fggwm
¥ qivl & af@ qfewa & o, tu A
30 éﬂTEﬂ'\[ﬁqT'ﬁ W?\'
TEAT & | co T sy FFT & F AT
AT ST awAT § qrerd HR FHT
F afeg & | g U9 §ORX F T q9
¥ a3 fagod § 9= 7 & 1u-¥s
¥ N 3w AT F AEIR G AG
<, €T g9 g9 AW F qg T AT
|UET HiE g A I gE g |
§ 9rar g &5 o w3 g
ft S w39 F AER I O4
ffar s | & € qreng T 9§ oAd
g g &, feard & A9, ar 3¢, 39
1 M sareT | faar o

Ay ¥ AN T oT|W
foT oF T+ G947 W FT ST | T/ JAT
o a) TE, AT HIKWGT T W FF
W T AT A& TF F7 JOEAT AT
FAH qIN & FRL H_L G AT FAE
ZF WS TEWT 9T e%ar 8 1§ agl
F 7 qET FE o aw Ay A qeg
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AT Qi TS & AL W= LA T B A
F I FA Y FH AN FLE & AQTS
ST GEHAT § | AT qF WIS FIF A FF
T FEA &, A FL S TF AW F fAen-
T & Far ¢ 277 fF ww " AR
EEIE R CI - LI IR 13-
A g F A # &7 7R A% &9
F T H F2, W T ZT I AT ITHT
|7 FEAT g AR AT S FEAT g 0=

T ¥ Ay o § 37 wgw
fo zq gg & oW ar v sT 5w wy
3 O quE g7 J, IR A, 9 W
foaet AT KT F T8 fF 77 & 7raey
¥ gH SraenEl 21 I ST a9 q,
9 g AE a9 | 9w e ouw war
Tl F F 5 29 1 g T fr
feeeiT A IW  HET 7 A sy wav
F 0 d-feT & qiK AEe F
Fa fea &, w6 5 39 8 @ onf.3
FEfra. MW @I AR §B
Fo T F@ fwE f geam @ qw-
w T qEe | K |rean g fF oA
NG FF A AW FT qq1F
foaet a1 ow wal 7 R Ty "oy
Fuyaum R & 1 & o gar #r Oy
FATAT § 9 AT EF JUTH FAT FT G
afFa o o & 71 Fg 297 Awgan
g | F¥gfawe ggedt 7 9w fear
ag 3% AQ AT | ITIT TR WH [
%1 6T Famar 1 & F a7 g f ST
g1 9T R AT & | | aw Afa
F AT § F g g & ey
FHATT § | 9T aF AT 9T AAT F(
wReT &, fedt o fawmr & 5t a
T FAT T A a1 gy @ ) dfer
agr a1 aFR AT A 5 (7 & we
WEITGH =7 TG F qr=Av ar
g fs groaife ques a1 T quf = ¥ Y
¥ A 3uR IR qu—vo fmY W
WO T &, AT & G T &7 ey
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[=re w7 wRs WNigar]
LEREIC IRt e SO N L (I P
o

g §A F; e S fwFowwow
FITE ¥ WA ¥ #47 {0 J9, 777
F My ¥ 39 A9 ¥ ITETET 9 A
= om R QY nT wamy It oar
e Ty E 1 ¥ win Ty oF
oy v AT AR 4 0 T R
IR FAI AGL 3 4 A AT E
R ¥ 3 w0 By oo o, W
RN MET A F AT ARG F AAER
LEErulc LI R e e
% g Zfer T EAT ¢ 4 oY 9w
¥ owg TF AT T wAT AW BN
¥ g9y W A I DA " F JH G
¥ o w7 a0 q¢ sbr 3y & wfow
F w7 T FWT Afed o9z T AT
¥ fasgw 741 =9 7 0 &7 faw W
afew g7 % fag 7o g, fr e
F 9 F W F G T ¥ o ¥ AW
7 R SR wAT q AT ATfEr o
v fev gav fagrr 1 s f s
fx Af1:v I ¥ o1v FEE ¥
7w # g7 Fraw fen wrr A fee
;% fafvas =1 3 v fger s

V7 f =Fma | /IR AT AT F A3

FOT AT WM F VLT 2, FEE AT
qAZ7T F T wFT NTFT TART
AT T T AT fAEA oo

A TE FAT E T2 FarF fw oI
STTY FT &9 F9 0 H 37 qvAg R/
GITET WETATTA R 1% AAT AT AT
ziIF AN 7 W71 T 3T AT FAT
ST e g8 o 2 T & R
7T 3 BF WE " oWT W A% wgA
fAET H WA FT AT SR T
% 219§ QAT 97 | HFFA TET AZ WA
ag 07w § 3z waw F OF oww T
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W SN TH OqETC R iy ¥ owy
wra, wifE J7 gfiefy g FAA A
WAFT F AN A1 wwfan
¥t q90a ® T4 A Agar 9 ag
T F0 4 AT fE 7 AN w omE
WO AT F T RO FXGRY W
mEdr & w2 frmr e ) Afee
Te e 2 R am & art ¥ g 2y Afoar
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WA T qA waw< fxa, gwfam &
AT A EREAIT XATE

Mr. Chairman: The hon. Minister
wants to reply at about four o'clock.
Therefore T hope hon. Members will
“o-operate and conclude their speeches
within the given time.

Shri Nath Pai (Rajapur): Madan.
we were in the midst of the discussion
on Dr. Lohia’s motion. At what time
is it lkely to be taken up, and what
time are you proposing to give for jt?

Dr. L. M. Singhvi (Jodhpur): It
the Minister is to reply at four
o’clock, it seems that the other two
items on the agenda. one which my
hon. friend Shri Nath Pai mentioned
and the other in respect of Shri
Hajarnavis’ motion may not be taken
up today.

Shri Nath Pai: May we have some
indication”

Mr. Chairman: 1 think this discus-
sion will continue for the whole of the
day today.

Shri Ranga (Chittoor): Madam
Chairman, 1 hope you will let me
speak for about ten minutes.

1 find that there are two proposi-
tions before us. One is a complaint
about the abnormal rise in prices of
all foodgrains and other essential com-
modities in the country and the other
that the food policy of the Govern-
ment of India be taken into conside-
ration. I am glad to find that quite
a large number of our hon. Members
smave concentrated on the need for
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developing the food front in oul
country and giving every possible
assistance and strength to the Food
Ministry, so that it would be able #o
tulfil its mission to provide sufficient
food to our people and provide alsc
the necessary incentives to tine fooe
producers,

But unfortunately, Madim, Govern
ment seems to be pursuing rather
contradictory poiicies and pro-
grammes. From one end they want tc
carry on their grand plans and there-
fore tney are indulging in indatior.
They make no secret about it; they
offer no apologics. They say that
inflation is built in in this plannec
expenditure  and planned  develop-
ment. Therefor¢ they provide the
necessary force for the rise in prices
Rise in prices has become inevitabie
as a result of their pianned pre-
gramme.

And this rise in prices has been
going up continuously. In 1851 the
total money supply at the disposal of
our people was 1978 crores. By 1861
it had risen to 3309 crores, ar increase
of 1331 crores, of money supply in the
possession of the people. No wonder
prices are rising.

But the most extraordmary thing
is that agricultural prices have nei
been allowed to rise during thils
period. '

Dr. P. S. Deshmukh (Amravati):
They have fallen, except rice.

Shri Ranga: As my hon. friend whe
has had considerabie experience e
food administration remainds e,
these prices have fallen in most pars
of the country. It is only in a few
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towns, big cities like Calcutta,
Kanpur, Bombay, possibly Delhij,
Jamshedpur and other industrial cen-
tres, that agricultural prices have
shown an uppish tendency; but in
most parts of the country food prices
have either fallen or have not risen
at all. And during the last four or
five years Government themselves
have found it necessary to take certain
measures in order to maintain the
bottom, otherwise they would have
gone down much further.

How are we to reconcile these two
things? Prices are going down so far
as the agriculturists are concerned and
in certain parts, and in a few towns
they are going up. And, generally
speaking., peasants are complaining
that the prices are not remunerative;
their productive activities are not pro-
fitable and they are being discourag-
ed in every possible manner on the
one side. On the other side, in the
urban areas the complaint is of ever-
increasing prices. of the spiral of
Tising prices. The explanation is in
this inflation. The next is the rising
tax burden. These are the two pos-
sible big explanations. Unless Gov-
ernment are prepared to tackle these
two problems, it would not be possi-
ble for them to give satisfaction
either to the consumers or to the pro-
ducers.

Let me make it very clear that if
Government are not prepared to
accept that proposition that had been
placed by the former Food Minister
before them, the same proposition that
people like me have been placing
before the previous Government as
well as this Government for the past
thirty years, namely, that agricultu-
ral prices should be farm-oriented,
Government’s own productive policy
should be farmer-oriented ond incen-
tives should be given to the farmers
to produce more and more. Unless
that is made the principal object of
the policy of the Government it would
not be possible for the Government
really either to control the prices
today in our country or to ensure
sufficient production on the farm
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front or to ensure sufficient supply of

food to our people.

As has been said the other day by
so many of us, while the experts
maintain that a manual worker needs
at least 24 ounces of cereal food, in
India with all the foodgrains that are
made available through imports as
well as local production we are able
to give only 13 ounces on an average
for each person. It can be seen from
that that our people are half-starved.

Dr. P. S. Deshmukh: It is 164
ounces.

Shri Ranga: It has risen to 16%
ounces? In that case, the minimum
target is 24 ounces, and therefore by
one-third at least our people are being
starved. Therefore there is scope for
more and more production.

It may be said that there is not
very much of scope for more produc-
tion in our own country. But there
is scope. Our agriculturists them-
selves have achieved larger produc-
tion during the last ten years. All
these facts have already been provid-
ed by Government publications. I
need only mention this so far as rice
is concerned. It was 20'6 million tons
ten years ago and it rose to be 34
million tons two years ago. The
area also has gone up, though not
commensurately. Therefore, there is
greater production per acre. There
can be much greater production per
acre also provided, what are known
as inputs, accessories which are
needed by the farmer are made avail-
able. There also Mr. Patil has dealt
with this matter at length in his
book and very smpathetically with
all his experience. And I am sure
my hon. friend the present Food
Minister would find that book of Mr.
Patil a very useful reading.

So, many things have got to be pro-
vided to the agriculturist and they
cannot be provided in one or two
years. Unless the Government gives
to this farm problem as much impor-
tance as it fortunately has come to
give to the defence problem today,
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it would not be possible even for my
resourceful friend the present Food
Minister to give satisfaction to this
House and to the country during the
next three and a half years of his
tenure as Food Minister during the
life of this Parliament.

These are the various things,
Madam, which are necessary. We
need agriculture to be deveioped on a
larger area. There is such a lot of
this unoccupied land which is cultiv-
able, more than 40 million acres I
think, and a good portion of it can
be brought under cultivation. But
even beyond that, irrigation is most
essential. They have themselves
stated it and they have given the
information also in one of their papers
in how many directions so far as irri-
gation is concerned they can develop:
for instance, well schemes, tubewell
schemes, water-lifting appliances,
storage schemes, diversion schemes,
submerging-cum-recharging ground
water schemes, lift irrigation schemes,
drainage, embankment and flood pro-
tection and soil protection schemes
and so on. Only recently the Plan-
ning Commission was good enough to
grant a little more money to the Food
Ministry.

Even in regard to irrigation quite
a lot of this established potential is
going to waste. More and more
efforts are being made, it is true, to
utilise more and more of it. Yet there
is scope for further development in
that direction. Protection from pests,
rats, birds etc. is needed en and re-
searches have been carried on during
all these years. Yet what is happen-
ing? Once any kind of pest attacks
any one of our crops, almost all the
crop in that particular region is being
levelled to the ground, and the pea-
sants are coming to lose crores worth
of their income.

Better seeds are needed. Fertilizers
are needed, and there is a terrible
shortage in it.
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It is wrongly said that our peasants
are reactionary. It is said that they
are backward, they are traditional
minded and therefore they do not use
fertilisers. But let them go down to
Andhra, Tamilnad, Karnatak or even
Punjab. In all these places there is
black-marketing in fertilisers, because
our peasants are coming forward
demanding more and more fertilisers
and my hon. friends have not been
able to supply even one-fourth of the
fertilisers that are needed and they
have no plans and not enough funds
to supply at least up to 50 per cent.
of the fertilisers needed by the
peasants.

Then, we want better implements.
Only a beginning has been made in
agricultural engineering. We want
better methods of cultivation. There
also, both in research as well as appli-
cation, very little has been done.
There is also the question of suppiy
of labour during the rush seasons. We
want more facilities on the railways.
If you only see how our agricultural
labour are moving about on the rail-
ways during the agricultural season,
you will begin to wonder whether
you are in India or in some siave
country where people are being treat-
ed as animals and rates. Cattle feed-
ing services are also needed. Only
recently they have made experiments
in developing cattle feeds in the
country—having new grasses.

More than anything else, Madam,
we need credit. Shri Patil himself
has made some calculation in this res-
pect. I consider his calculation to be
an under-estimate. He said that
Rs. 3,000 crores would be needed. But
only Rs. 300 crores worth of credit is
being placed at the disposal of our
peasants through all these various
institutional channels. Wherefrom
and when will the peasants be able
to get over Rs. 2,700 crores? Even
this would not be enough. Our pea-
sants would need at least Rs. 6,000
crores. Wherefrom are we going to
get it? Therefore, it is necessary for
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the Government to reach the inter-
national institutions in order to invoke
their aid for developing our credit
facilities. There is also need for
organising what is known as the All-
India Famine and Flood Protection
Insurance Scheme.

For all these things, Madam, it
would be impossible for the Govern-
ment, situated as it is here, to give
satisfaction to this House and to the
country with the small funds that are
being placed at their disposal. Until
and unless the Government makes up
its mind to give first priority to the
development of the food front and
give every possible assistance and
support to the Food Ministry here as
well as the Food Ministries at the
State levels, it would not be possible
for it to solve this problem.

Lastly, I wish to warn the Govern-
ment that along with incentives we
want parity of treatment between the
urban and rural classes. I{ is there
that the Government has been falter-
ing. We also want the Government
to see that the security of tenancy of
peasants, their sense of property and
their sense of stability of security in
their own property, is maintained.
Unfortunately, the Government has
now on the anvil the Constitution
(Seventeenth Amendment) Bill which
threatens the very security of the
peasants. Three things aré most
necessary for the peasants. They need
incentives by all means. Of course,
there should be security of tenancy.
Equally important is his self-employ-
ment. He is an independent person.
70 per cent of our population today
are not going to the Labour Ministry
asking for employment. They are
finding employment for themselves
and they are also finding employment
for the agricultural labour also. It is
the self-employment of these people
that this Bill seeks to destroy by
giving arbitrary powers to the State
Governments and also their adminis-
tration. So I wish to warn the Gov-
ernment once again about this matter.
I hope to have another opportunity to
speak on this subject when that Bill
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comes up for discussion. 1 would like
to invoke the aid of these two Minis~
tries, the Finance Ministry which
deais with the prices and the Food
Ministry, in my efforts and in every-
body’s efforts, to see that the peasants
are not denied their security of tenure
over their holdings, they are support-
ed in their demand for satisfaction.
for their incentives, and they are also
given every possible help to strengthen
their shoulders in their production
efforts.

Shri Inder J. Malhotra (Jammu and
Kashmir): Madam Chairman, before
I say anything else, I would like to
pay my tribute to the former Food
Minister, Shri Patil. for one historic
thing which he did in the agricultural
policy of this country. While speaking
on the Budget last time, he said that
from now on the agricultural policy
shall be farmer oriented. I consider
this declaration by the Government re-
garding the basis of the agricultural
policy as historical, specially as far as
the agricultural front in this country
is concerned.

Now, very recently our Prime Min-
ister has told us a very remarkable
thing. He says that there is no mys-
tery about agriculture. Without any
doubt, there is no more any mystery
about Indian agriculture now. Today
we know everything. We know the
advantages and the disadvantages, we
know the bottlenecks or the defects of
Indian agriculture and we also know
how we can get out of this situation.

What is required to be done? Again,
I would refer to the Prime Minister.
He says that what is required today
to be done about agriculture is the
human approach. The farmer and
only the farmer is the person who ulti-
mately is going to increase the agri-
cultural production. If we always lack
that human approach or if the farmer
today is not recognised as the most
important human being in this country,
I can say without any fear that the
agricultural production targets will
never be achieved in this country.
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When 1 welcome the new Food and
Agriculture Minister, I also would like
to tell him one thing, that with his new
assignment he has also brought a new
administrative arrangement between
the Ministries of Food and Agriculture,
Community Development and Co-ope-
ration and Irrigation. For this kind
of arrangement, I know, quite a large
number of hon. members have been
agitating in this House for the last two
or three years.

Dr. P. S. Deshmukh: Many years.

Shri Inder J. Malhotra: With a more
vigorous effort during the last two or
three years. As it looks on the paper,
it is a very good arrangement; but how
far practically it is going to affect the
administrative procedures of all these
Ministries and, ultimately, the rela-
tionship between the State Govern-
ments and the Central Gouvern-
ment, we have yet to see, I would like
to say here one thing, that no matter
how many permutations and combina-
tions you may come to at the Centre
between the various Ministries, till the
States are also madc responsible, be-
cause ultimately it is the State Govern-
ments who are going to implement the
agricultural policy, you are not going
to achieve much. Our past experience
has shown that schemes are initiated
at the Centre but those schemes are
never implemented in the fields. If a
State Government does not want to
implement a central Scheme, the Cen-
tre has got no authority and the Minis-
ter stands in this House and tells us:
“What can I do, I have no authority in
this matter over the State Govern-
ments”.

Shri Ranga: The State Government
is unable to do that for lack of funds.

Shri Inder J. Malhotra: If the Centre
is so weak in getting the agricultural
policy implemented, I would gsay, no
matter how many declarations regard-
ing a farmer oriented agricultural
policy or of these new administrative
arrangements you may make, ultimate-
1y nothing good is going to come out
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of them. Therefore, I would suggest,
if we are seriously worried about this
problem as to how we can increase
our agricultural production, it is high
time that some handle is there in the
hands of the Centre to see that if a
State does not implement the policy
truly and sincerely something drastic
is done by the Centre so that other
States also do not follow that very
State.

Regarding the agricultural prices I
would like to say one thing. It is very
rightly pointed out that if the price of
foodgraing rises in the city of Calcutta,
it does not mean that the agricultural
prices have risen. Nor Joes it mean
that the farmers have ultimately been
benefited. That is an absolutely wrong
impression.

On the contrary, I would say that
Government has failed in its duty of
guaranteeing a remunerative and mini-
mum price to the farmer. Up till
today Government has failed in its
duty to the farmer. A minimum remu-
nerative price is one of the most im-
portant incentiveg required by the far-
mer in order to encourage him to put
in mor: hard labour and ultimately
increase agricultural production. The
fixation of agricultural prices has been
before the Government for the last so
many years and whenever this ques-
tion is raised in this House we are
given an assurance that something
would be done about this in the very
near future. I do not say that Gov-
ernment should take a decision regard-
ing the fixation of agricultural prices
in a great hurry; never; I never sug-
gest that. But, at the same time, the
necessary basic data must be collected
first. Whenever the price of any agri-
cultural commod’ty is to be fixed, the
cost of production of that particular
commodity and the economic trends in
the country at that time must be taken
into consideration

Then, as matters stand at present,
I would strongly plead that Govern-
ment must enter the market; the han-
dling of foodgrains should be done by



$149 Motion re:

the State. Unless and until the middle
man is eliminated, I think Government
would never be able to hold the price
line. Ultimately, who is the person res-
ponsible for the shooting up of the pri-
ces of particular commodities? It is
neither the producer nor the consumer.
They are not the people who can man-
oeuvre or play with the prices of agri-
cultural ‘commodities That is always
done by the middlemen. Therefore, as
matters stand today, I cannot under-
stand why Government is hesitating to
take up food trading in its own hands.

Shri Ranga: It will lead to higher
prices. Blackmarketing is there.

Shri Inder J. Malhotra: I am com-
ing to that. Professor Ranga says that
if Government handles trading in food-
grains it will result in blackmarketing.

Shri Ranga: Corruption also.

Shri Inder J. Malhotra: I would like
to ask: what is the intensity of black-
marketing today when Government is
not entering the market? It is more
than hundred per cent. When Govern-
ment handles foodgrains trade, it
should be entrusted to some agency.
Here I want the House to remember
that there is already an agency in exis-
tence, which we all want to flourish,
and that is the co-operative agency
I have seen in my own State during
the last two or three years that pro-
curement and, to a large extent, even
distribution is being handled by the
co-operatives. I have also seen that
this arrangement has worked success-
fully to a large extent. If this could
happen in the State of Jammu and
Kashmir, certainly it could be made
applicabe to other parts of the country
also. Unless and until the co-opera-
tives are given this kind of respon-
sibility and this kind of incentives, co-
operatives will not flourish. I know
there are two things which are like
bitter pills to Professor Ranga, one,
State trading and the second the for-
mation of co-operatives.

Shri Ranga: I am supposed to be
one of the founders of the co-operative
'movement in this country. I am not
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opposed to co-operatives. But, let them
compete with the traders. Then, we
will have a better deal.

Shri Inder J. Malhotra: If that is
his view then I agree with his on State
trading and co-operatives.

Shri Ranga: Not in State trading,
only in co-operatives. There is con-
fusion because my hon. friend thinks
that co-operatives and State trading
are one and the same thing. They are
not one and the same thing. There
should be co-operatives, but not State
trading.

Shri Inder J. Malhotra: If the co-
operatives are to do this job, then Gov-
ernment has to take the initiative
first.

Mr. Chairman: I would suggest to
the hon. Member not to enter into a
discussion with Professor Ranga.

Shri Inder J. Malhotra: I always like
to have a discussion with Professor
Ranga because I can learn so many
things from him.

1 was on the subject of middlemen.
I would strongly plead that some sui-
table steps should be taken by Govern-
ment so that procurement and distri-
bution of foodgrains is handled by co-
operatives which will result in the eii-
mination of middlemen,

In the end, I would say that even
now, as in the past, there is muddle on
the food front. but the situation is not
such that it cannot be improved. It
can be improved if honest efforts are
made and whatever decisions are ta-
ken are implemented quickly and
firmly.

Shri Yallamanda Reddy (Marka-
pur) Madam Chairman, the food
problem is a very important one and
it has been discussed in this House so
many times. Many Ministers have
come and gone, so far as this subject
is concerned. I hope the hon. Minister
who is now looking into this matter
will learn some lessons from his
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predecessors and see that agricultural
production takes a right direction so
that the farmer can produce more and
the consumer can get a fair deal.

Sixteen years after we have achiev-
ed our independence, after we have
implemented two and a half Plans, we
are now discussing our agricultural
policy and our food problem. We are
still at the cross roads. Shri Ranga
was saying that Shri Patil has laid
down a very good basis for our food
or agricultural policy. I can dare say
that Shri Patil is the person responsi-
ble for putting this country in the pre-
sent pathetic state of affairs, for at-
taching this country to the apron
strings of American PL 480. The other
day he was telling us that he is im-
porting grains from America so that
we can have a buffer stock.

Shri Sham Lal Saraf (Jammu and
Kashmir): Sir, on a point of order.
Shri Patil is not present in the House
and gome critical references are being
made about him.

Shri Yallamanda Reddy: Even if
he is not present here now, he is a
Member of the House and, if he so
chooses and if the Chairman is pleas-
ed to give him an opportunity, he can
reply to those charges.

He was telling us during the last
debate that we will have a buffer
stock. He has always only one remedy,
and that is the buffer stock. Whenever
there is a discussion in this House, he
will immediately say that he is concen-
trating on the buffer stock. He was
concentrating his attention mainly on
importing foodgrains than on produc-
tion in this country. He has not ta-
ken any serious steps to see that our
production’increases, as we require.

The Planning Commission has al-
ready stated that during the Third
Plan period our achievement in agri-
culture is not up to the mark. Shri
Ranga was saying that our food pro-
duction has gone up sufficiently high.
If we look into the figures, the pro-
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duction in 1952-53 was 58.27 million
tons while in 1961-62 it was 78.60 lakhs
a margin of 20 million tons. But, since
the production is always fluctuating,
depending on the climatic conditions,
we must leave a margin of nearly 10
million tons for that. This shows that
there will always be a margin of near-
ly 10 million tons, depending upon the
climatic conditions, completely beyond
the power of the Government. In
other words, we have added to our
food production only by 10 million
tons, in spite of all the irrigation faci-
lities, scientific manures, advancing of
loans etc. At the same time, we have
spent nearly Rs. 211 crores in the
First Plan, and Rs. 323 crores in the
Second Plan and we expect to spend
nearly Rs. 688 crores in the Third
Plan. In spite of our increased ex-
penditure on agriculture, we could not
achieve the desired food production in
the country, because the basic policies
of this Government are such that we
cannot produce more. Unless Govern-
ment take serious steps on land re-
form and land tenure, Government will
not be able to achieve the target which
we have fixed. Ministers may come
and Ministers may go but unless the
basic policy is changed, no useful pur-
pose can be served.

15 hrs.

If we go through the Plan outline
we will find that the Planning Com-
mission has laid down some genuine
principles for distribution of land. But
this Government or the State Gov-
ernments have failed to distribute a
single acre of land to the tiller and
therefore the old agricultural struc-
ture is functioning now. Therefore in
spite of our efforts either by way of
agriculture or irrigation or by way of
giving loans or manure, we are unable
to produce a sufficient quantity of food
in our country.

Land reforms play a very important
role in production. I can cite one or-
two examples, One Mr. K. Klatt who
18 associated with the UN Economic
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Commission for Asia and the Far East
wrote an article in the Indian Express
saying that genuine agricultural re-
forms or land reforms only can en-
hance food production. He cited one
example of Japan and said:—

“The reform of the land system,
which was mainly responsible for
the extreme poverty in the rural
areas of Japan, was carried out
under the auspices and with the
support of the American occupa-
tion authorities....By an irony
of history a conservative American
General advised by an American
liberal of Russian origin introduc-
ed reform measures in Japan, from
which so many villagers benefited
that they seem irreversible now.
As a result the agricultural scene
has been changed beyond recogni-
tion.”

As far as production is concerned, he
said: —

“Average incomes are now close
to Rs. 5,000 per farm household.
an achievement unheard of any-
where else in Asia.”

Because of the radical reforms they
could produce more. In Japan even the
American General MacArthur wag for-
ced to introduce these reforms. He
had to go to such an extent that the
ceiling in gome parts of Japan was
only ten acres whereas in some others
only six acres. Because they had in-
troduced certain radical land reforms
they could bring the level of produc-
tion so high. We must take a lesson
from this and our Government should
at least implement what has been laid
down in the Second Plan about land
reforms.
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The irrigation potential has recently
been reviewed by the Planning Com-
mission's sub-committee and it was
noted that full utilisation of this irri-
gation potential is not done till now.
In 1960-61 the potential created was
13.2 million acres whereas only 9.4
million acres was used, leaving nearly
40 lakh acres potential unused. ] would
request the hon. Minister to see that
all this irrigation potential that is crea-
ted by Government should be used
by the peasantry and necessary faci-
lities must be made available to the
peasantry to use the potential created
by Government.

The main defect that was noted was
that the Government are not coming
forward to create feeder channels for
the major projects. The peasantry is
expected to dig their own feeder chan-
nels. The peasants are so poor that
they cannot dig their own feeder chan-
nels and the result is that 40 lakhs
acres of potential is wasted and is not
used in its true sense,

Therefore unless the Government
implements radical land reforms, and
unless tha tiller is given the land and
water, the Government cannot fulfil
the production programme. Whatever
may be the system of giving loans,
manured, improved seeds etc.—no
doubt. these are important to some ex-
tent—the basic thing is that land must
be given to the tiller and there must
be genuine land reforms. When the
Government gives land and water to
the tiller, the country can have more
production of foodgrains and there will
be no need for importing foodgrains
from America and of depending upon
American charity.
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F6 WTE FAS F W 9 O §, A
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15.06 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

FETT F AT & W@ @ig
ag 71 ¢ % guie agt oW @ Fy
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g g | § g & SwRdE g
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Shri Gajraj Singh Rao (Gurgaon):.
Mr. Deputy-Speaker, Sir, I am very
thankful to you for giving me an op-
portunity to speak on this motion. I
want to say something on this impor-
tant subject. There are two motions
combined. One of them is about the
abnormal rise in prices of all food-
grains and othor essential commodities
in the country. This has emanated
from the communist mind, pseudocom--
munist mind, and I would say it has
a special meaning in it. In the House
it was said by them, “We have no ob-
jection if there is rationing and cont-
rol.”” That means, this policy should
be of rationing and control and not.
of self-sufficiency as has been advoca-
ted by all sides of the House. Why
have rationing and control? They say,
“We never said it. What we said
was we have no objection.” If they
go to the consumers, they say. “Here.
it is rationing and control and you are
the victim of this.” If they go to the
producer, they say, “Well, rationing
and control has been done.” This is
the line which is suggested and which
is talked about in the streets That is
what I would say, What is the policy?"
Self-sufficiency in food is the policy.
What is wrong with the policy? The
only thing is its implementation. How
is it to be done? There is no difference
excepting with certain friends who
want a policy of confusion worse con-
founded in the country in these days
of crisis and they want that every-
body should be dissatisfied and. there-
fore, this motion has been put. I would
bluntly say this to this august House.
The Government has resisted firmly
this policy of rationing and control.
They may have been borrowing from
other countries or from other gources.
But what has rationing and control
produced? There are my friends, el-
der Members. who themselves know
that during the two Wars, when the
rationing and control was introduced,
there was a bumper crop of corruption,
nepotism and all that. Those friends
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.of mine who advocate today rationing
.and control know that the people of
this country, the samaj of this country
knows that if they want a bumper
crop of all these evils, they should
have rationing and control. I would
‘humbly submit to the hon. Minister
that he should resist it with all the
force the pressure tactics which they
may employ and say that there is go-
‘ing to be no rationing and control.

About these two motions, it is a case
of Shri Banerjee versus Shri Yashpal
‘Singh. One side is: no rationing, no
control and all favours to the real tii-
lers of the soil. The other side is:
the prices should be brought down;
there should be rationing and control.
The hon. Minister is the judge of these
two sides and it is for him to say what
is to be said—I do not know.

About self-sufficiency or rice con-
trol, I would say only a few words.
Have they considered the other side of
‘the case when they are arguing that
this is a price at which it should be
:soid? It is 1} times or twice the
average price. But what about the
-essential commodities which were re-
.quired to produce foodgrains? What is
the basis there? It is 2 times or even 10
times more—it may be steel, imple-
-ments or anything. Would that not be
taken into consideration while saying
‘that there is abnormal rise in prices of
foodgrains?

Then, the idea is to bring up con-
sumers co-operative societies. That is
-the thin end of the wedge. They want
control in a special manner 1 would
say, let it be multi-purpose consumers
co-operative societies so that there*may
be incentives for the farmers, so that
they bring there the foodgrains that
they produce and get implements and
osher things that may be necessary at
a reasonable price in return of their
produce. That will not lead to corrup-
-tion. That will be an inducement to
the farmer and he will go to the multi-
-purpose consumers co-operative se-
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ciety. Let the consumers come forward
and give advances in the form of loans
to the cultivators and that would help
in increasing the production, Other-
wise, overhead charges in that sector
will be very heavy and there will be
confusion worse confounded. I would
say, let there be multi-purpose co-
operative societies.

Then, I want to make one or two
suggestions here. Till we achieve self-
sufficiency, what should be done? The
borrowing is being done. That is not
a good act. That nobody would com-
mend, not even the Government. But
it is because of the emergency that
it i3 being done. There are certain
crops that we produce in India against
which we can get foodgrains on a bar-
ter basis. Take, for example, tea. We
are making perhaps too much use of
tea—wq¢ are addicted to it. By ex-
porting it to fereign countries, we can
get a large amowmnt of foodgrains on a
barter basis. Then, take tobacco. The
experts say that it is the best tobacco
that is produced in India. But it goes
to America, England and other coun-
tries and we get back cigarettes and
all that. Why should it not be process-
sed here and then sent to other coun-
tries and in return foodgrains got
for it? Then, I give another example
from my own district, that is, barley
which is looked down upon as a food-
grain even now. Eng'and is the sole
monopoly for the export of barley. In
England, they extract salt barley, husk
it and then process it 38 seers per
rupee is an ordinary rate at which it
is purchased by them and then it is
brought back to India and sold at Rs.
1i40-or Rs. 1i8!- per pound. Why can’t
we get foodgrains in return?

Then. Gandhiji had the courage to
say that gsmaller things should be seen
first. It foreign cloth was to be boy-
cotted, then the use of khadi was pre-
ached. But in the case of production,
smaller things are ignored. Big things
are ignored. Big things are being talk-
ed about.
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Then, again, take the case of bunds.
Because of the absence of bunds, a lot
of damage is caused every year. If
these bunds had been there, then they
could have saved at least fifty villages
from the ravages of the yearly floods
in Delhi or in the nearly areas. Even
the railway lines are broken because
of the absence of these bunds. And
yet nothing has been done. For twenty
five years the scheme for having a
bund on the Sabi river is pending,
and yet nothing has been done to have
it eonstructed.

1 would also submit that in every
locality the local talent should be uti-
lised most. I would say that the farmer
is the best talent in the locality and
not the agricultural expert who is
sitting far away from the village and
whose opinion alone is taken into ac-
count now. If the farmer could be
kept in the picture always, and then
we try to develop sincerely agricul-
ture, then we can develop it.

Electric power should also be made
easily available to the agriculturist.
Who is the Raj Krishi now? Heis a
man twenty miles away from here.
Electricity was given for his well and
therefore, he could produce 38 maunds
35 seers per acre of wheat, whereas
five years before, there was no wheat
production at all in his land. But then,
when the connection for electricity is
given. the demand is Rs. 2000 for the
connection. Can he pay? Is that feasi-
ble? Is that really a case of increasing
production? Is it really an honest way
of doing things? But, then, the Cen-
tral Government are helpless. These
things are happening at the lower
fevels. I wish the policy were that
where there is no irrigation by canal
system electricity would be given.
Speaking for my Gurgaon area and
also the Rajasthan area nearby, I can
say that we can produce ten times
more, if only electricity is given for
our wells. If that could be done, and
if the well could be worked with elec-
tricity, then everything can be done to
increase production,
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I have submitted these suggestions
in all humility and I hope Government
will give due consideration to them.
It is the smaller aspects which should
be looked into if we are to increase
production. If our cultivators who are
the best experts—and even i ife
world they are the best cultivators—
are consulted at some stage at least
as to what ‘would be best for fhem,
what inducements they would require
to improve agriculture and to im-
prove the food production, then cer-
tainly we can achieve results. But we
find that it is only the higher experts
who are consulted, who now nothing
about land and agriculture, and who
are yet called agricultural experts; if
you ask them what barley is or what
wheat is, they would not be able to
tell you the difference. If this is the
state of affairs, then we cannot achieve
any results, Therefore, I submit that
the smaller aspects should be looked
into, and the farmer should be kept
in the picture at some stage or the
other in matters relating to agricul-
ture.

ot I[WEIEAR  (FAW) H
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Iq F1 faar A€ Swr oar ) AfE
= wHa A mma F fa
far A fea Sy afew SEwr awET
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2 S § AT awTEr 49 F foy A
& T I fFaar #feq gomr gzar
& | fRR agt Y S a3 & for ds
g ¥ 8 7 A9 A1 217 w3 § f gy
st e s 3® 1 9w FER &1 W%
ST AES q1 AITE q TS T A7 g=4T
g a9 a5t *fears & qwrey faeEt § 1
afe ag F<HT AT AGY T & ) IFET
IITEH FT aFT AT AT AT IHHT A
fessht & 7% g1, 399 Fgr o & R
AFTEY AT g7 T FeT F¥ ZAT & qIM |
# Fgar wgar § v afs ww @
JEET FT AAHT  d7 57 A1 FT AT
AT ZAT &) ST 0

O A Ay & g # aEy
feafa & 0 fF o gaR @9 ¥ FHT
1 oA | I gIAT FT AT oY, qg
% & o191 9 7 w7 ag gfeam
¥ I AT wET K @r w97 | §erd
T g, faa 7 @@, auw 3 | o
IGY Fg1 % 3a% famr a1 & 73 87 4
TFAT, AT GIAT AH | GTHIT &T 31
I g & witE g g o 9fa §
I Jg AR 33 AV TG 419 F B
FRE@E W I a8 AFM FA9 A
o 31 § 1 OF) foafa & gt wf
g wTfed agt a7 4% &1 ) s
Fmd v Ffeam g @i
oY I 3% AT ARfEAt # Ifg e
g, AfFa T fardm.

=t gae fag (FIAT1) ¢ vy A
& 0

Mt THTETER S, Y AT
X | | AR AW H IO qfg 2T AL A
Yy TG T fg 9§ FAger # v
2, vfeq amal §9 Sw ox ey
AT a1 ) § ) oy e
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famr, ¥ 21 fF5 WR w9 w7 oAwH
T & § @1 o FT o U &
gl 9 A FF F@H a9y |
AgT ASH TE AT T WX AW FT
T FT FIT FT AFT e | FfET 77
N9 qFR FY G0 § AT "y | Y
oA § oA ? K wgm a@gar § fF
e afx F FaF 7= AT ar A
FEAT R maw & auw T8
£ 3a7 | ;TS 99 og AT & i
I F AR AHTE F FTF 9T g0
i ST F1 AT A & 1w @
fF 7z g Afus ¥ & 7% 8, e
FYFTY F ATHAT & | T qg TT Y-
FRAETFH A AT FFg AT Fr garE ?
5T ALFTT &Y T | afg gvET = Ay
2 & arr guer 1 FanaE & ar gy
oY A " Wt SHT # A w5
& ar i & oF 29 1 o 7@ @
21 297 T0fgy | WL T gg A % faer
THE FTH I AT A1 g fFET o TH
 TE T HHAT | AT F OFA F
o a7 g F7 R

ar aqn giw @t (=7t = fag) -
=TT S, HGHT AT AT A TAE T
FA AT ?

= qETECARE ¢ IRT WIEW w@Et
FAT ZTE, AIRTE A, TH AT T A |
T I AHR IS A | FgT T AT AT
FAT FAT & q@T AT Y AGN I AFAT
'fT,anWT WWW%WE‘OOW
o 3T FIAT g THT AT A | qH 71T
FTE qRFTL FT AN T AHA A | F AT
.77 F AT ARATE | T TFT H
S@ 7% AT Hi a7 qfF #7178 THRT
A9 TF FTH T2l I THAT | 7T JTAT
FAE AfFF IT FET F A F A9
o9 F1 fFEET &1 g d=r Sifey
ATE STTRT ATLH &7 FF 6 SIS SqTRT
9 G127 | 779 9_TE FT AS W FT
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B ¥ uw g e wRiwE § 5
TET ¥, FEIRT AT TI3FET agd @t
STEL # S &, dYo o wo Y ggEA
g o #g & fF Sy 98F ¥ &@dr
37 | ¥few 77 7g T Fa 77
JE Y RN | T 7 7T FT EIT qabEAT
I § WR A AET W OFFS 3§
Juw §, afeT wgq & fF o AT A
A FIT | A AT ET F AT AT
fermamy & | & @19 AT FAT SO ALY
T, 7 g GdT 1, T =7 Faara € fR
AT FY GITE $F IgET AT qHT & 1
7 a8 fom A0 fFdT g2 & oY 37 37
¥ o 1R qgr I |

TF T 919 F1 TAA € 7 gl
a7 @ & e e wfa & gvaew 0
ST TS ¥ FTA § qE 9T §
=T GHTL T F1E a7 gy 47 77 AT
T F qE T g HIT T T@ T 2
T FIA 4 | AT IR IHE Q-
g # Afew ore F FfY AR =
LT B A I AR A E B EO e
FTE FES ST AT 1 FT FE IART
saTeT i W faEr famm smar § Ayt
g g & fr 7€ e § v A FEy §
HH A1 AGT g T fEEE T 9w
F AN F1 FG G AW @ qT
aTaT S € | F Fgar g F ¥ qw oA
FEIGT FT GEME LT F% T6T |

s = #1 AFe FET AT @
ITHT W T § 9@ F 8 AT &
s &, Ffw o § F12 awmar smar
2 a1 gawr If & i & 1 FfEE
oY & foq a7 fomm &1 #1E a1 T
& o iR a1 3| &1 € A g
IaF! wF faarr & g fo § g
frmr st g IR AT A E fr A=
qrar A forg A E AR S aR HA &
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T faw sy & 1 3w A awew
FT qAHE T &1 wwhar | faw =t
I TE g ag N W 3w gEen
FT AT AET T FoaT |

OF AR g & foaw ® e
o1 3 F ey e &Y F90 mi
WTE arRaT St A v A f fae e
& T aifem | F #war g oA
ME 1 St F7 7G I fw Faefr e
i godt e, e e
famelt s fosict | ol uF wfE w=
TFE 3 THE AT 3@ F FE e
T A | A I g & fE v
wFH Afwfag a8 &1 o @ oag
fasft At &t #7 fa=e F5 gve ®
famt S ) R @ AE A
qEAT & | Al T8 SHTC FT GAT Ty
qr gz fFam d1 2 T awar wite
Tz agr faar 78 2 O IR AR
IEFIT FE AT AFAT AW qE W
2, TAF T AT Y 2, zAfaw &g
FF FICEHT AL & GEAT | TZ ALFTC
g Ffn A9=w F1, AT 99T &,
I 39734 g7 F7 al T30 §T
FEAT, AfFA T3 TR AFHT IO
g1 7 97 I WX 9 617 39 G
LT F AT A7 HTAT 1 A THEAT
FT A I TFT7 2N A AT, TH AT
IR qQT F¥ AL §HT W TF fF
Q1 a9 €1 4 TE | g AV |
FEATEA &1 AL AT AHAT A(FA 39 TG
e feamt &1 oAEa F sfaew
g FE ¢ zafau g g fE
W Ag qIFT FEEAT FT AANE
797 J1gdl Al 3AF1 39 safFdl
F AW AW ATRE S TA &I
A & | T AT FT AIEE T AET
2 wfatar fanT & @@ g fs
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TARY AW Fy o fean o faw
R & q7 TR P Y T F oo
Y ALY & IR WA S fear ST g
7 T w2 & AfFA @ e 9,
ag 3T FY Y 7 AT &Y a1 s
fae 437 ¥ 218 meg 78

Dr. P. S. Deshmukh: I would like to
begin my few observations by offer-
ing a word of welcome to the new
person who has now come to hold
the reins of this Ministry. Everybody
knows that this is a very important
Ministry because by the progress of
agriculture the country is likely either
to rise or to fall.

My hon. friend, Shri Malhotra, re-
ferreq to Shri Patil's .work. I have
no quarrel with the compliments he
has paid. I for one would also con-
gratulate him on his announcement
that hereafter the agricultural policy
of the country should be farmer-
oriented. But what did Shri Patil
mean by this? If I were to refer to
Shri Malhotra’s own speech, it was
full of condemnation so far as tihe
achievements of the same Minister and
Ministry were concerned. It is very
wise of us to think that after all
agricultural production can be in-
creased only if he who produces is
satisfied, if we do something for him
by which his confidence is restored
and also see that he gets some return
for the effort he makes.

Now, if this farmer-oriented policy
could have been translated into giv-
ing some concrete shape to this idea,
we would have understood that we
had indeed entered a phase of agricul-
tural policy which was very neces-
sary and wise. Probably it might be
said that Shri Patil after the annuce-
ment he made did not have suffilent
time to work out what this should
mean and how it should be implemen-
ted. Then the reponsibility i1s on
the shoulders of his successors. I
hope he will at least fulfil the ex-
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pectations of the farmers which have
been created a new by the declara-
tion recently made.

There are many difficulties in our
agricultural production and in the
progress we want to achieve. There
have been various proposals, various
-criticisms and ‘other things offered,
but I would like to say that the
biggest defect in the agricultural ad-
ministration of the country was the
bifurcation of Community Develop-
ment from the Agriculture Minis-
try. Thanks to the Kamaraj Plan, it
is now opportune to make a change,
.and I think it is the wish of everybody
that this separation and bifurcation
should not exist any longer. But
here again, there is a halting policy
and hesitancy. That is quite appa-
rent, because the word used is that the
Food and  Agriculture  Minister
will be able to ‘supervise’. I do not
know what kind of supervision he is
going to have. If it is supervision, I
tell him and the House that it is
going to fail fail utterly, as when
Community Development and Co-
operation was separate from this
Ministry. No other remedy except
perfect and thorough integration of the
Ministries under the names of Com-
munity Development and Co-opera-
tion anq Agriculture is going to suc-
ceed. You will never succeed with-
out it. All these attempts have been
made. these experiments have heen
tried. After all, in the whole world,
there is a  something like agri-
cultural extension. We were
extra wise and tried to apply exten-
sion to everything. In the world,
exiension is used to mean and prac-
tised essentially and pre-eminently in
the field of agriculture. Here we had
the unwisdom by which we separated
the two. Extension was separated
into two parts. There is an Exten-
sion directorate in the Food and Agri-
culture Ministry. What is community
development except agricultural ex-
tension? When we saw that this
division was wrong, various attempts
were made. The first was that there
should be co-ordinattion. How did
we attempt it? There should be
periodical meetings amongst the
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Ministers, then there should be perio-
dical meetings among the Secretaries.
All this completely faileq and it has
been admitted by everybody, by the
CD Ministry, by the Food and Agri-
culture Ministry. If we are resorting
again to some such halfway house--
like supervision, we will go the same
way as we have done in the past.
There is such an intimation connec-
tion between the two that it is utter-
ly stupid to divide them. Not oniy
is extension one, but co-operation and
community development are essential-
ly the most vital parts of our agi.-
cultural policy and it must be in the
hands of the Food and Agriculture
Ministries. There is no escape from
it.

My hon. friend, Mr. Malhotra, talk-
ed of State trading. It was tried
with a solemn resolution of the Na-
tional Development Council and it
failed utterly. The only possibility
of holding the price line is through
co-operatives, without resort to State
trading. Who will do it? Not ihe
man who has got no connection with
co-operation, not the people who do
not understand what co-operation is.
It must be the people who produce the
foodgrains, who shoulg be brought
into the marketing business. If there
is co-operation and co-ordination in
this respect, then alone will these
co-operatives be able to hold the
price line and the producer will get a
proper price and the consumer will
get it at a reasonable price. ~We are
not living in olden days when co-
operation also was struggling in va-
jours ways. At one time consumers’
co-operatives were considered by the
producers of food as their enemics.
Now the co-operative philosophy has
advanced so much that the solution
lies in the consumers and producers
coming together. There is no Innger
conflict between the produces and con-
sumer, and the world is now progess'ng
and working on the lines of having
joint co-operatives of the producers
and consumers, because whereas the
farmer does produce, he also con-
sumes. He is the biggest consumer.
Therefore, I look forward to the
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present Minister of Food and Agri-
culture to bring about this reform, and
this he can do only if he has thorough
control on the department of co-
operation can be partly agricultural
and partly some other co-operation.
Co-operation is a single whole, al-
though we know that in India co-
operaion largely means co-operative
credit. But it has got to be diversified,
and many other sides of co-operative
activities have to be developed, and
that can only be done if this whoke
department is brought under the com-
plete control of the Minister of Food
and Agriculture.

There was a very important con-
ference; the World Food Congress in
June this year in Washington. The
FAO, which is presided over by an
Indian, who knows the starvation
that took place in Bengal and had seen
it with his own eyes, brganiseq the
World Food Congress. The part that
this country and this Government
played in that conference was igno-
ble. Neither the quantity nor the
quality of the Government delegation
sent from here was worthy of the
opportunity and the conference. What
was the Food Congress concerned
about? It was concerned about the
starving millions. Where do they live
except in South East Asia as point-
ed out by the FAO? So, India, as a
starving and mal-nourished country,
should have taken the biggest part in
this conference. But this opportunity
was lost because of foreign exchange
difficulties or some other causes. Even
now I would appeal to the Minister to
find out what this ‘Freedom From
Hunger Campaign’ means, what the
well-to-do and advanced nations are
trying to do to help the hungry
nations. But the hungry nations
themselves are not conscious. It re-
quired my hon. friend Dr, Lohia to
rouse us. Although I do not like
many of the things he says or does. I
must congratulate him ‘'on creating a
sense of realism in this House. His
figures may be wrong, instead of 27
crores, if may be seven crores, but
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there are millions of people in this
country who live on the starvation
level. Ang it is not only the agri-
cultural labourers. There is a large
population of so-called farmers,
because we know the percentage of
farmers with less than five acres of
land is large who cannot make both
ends meet. What can a man with
five acres do? If he subsists on
nothing more than 20 or 30 nP per
day, there is nothing to be wondered
at.

But, unfortunately, this conscious-
ness of the malnourishment and star-
vation and hunger of this country has
not yet been brought to bear upon the
administrators of this country. They
are stil] pursuing the old policies. The
Planning Commission came in the
way and refused subsidies of all
kinds. 1 think it is wrong. With the
help of the Community Development
Ministry, we started these compost
pits and so on. Because there was a
small subsidy the programme succeed-
ed. What is the spectable today?
Most of the pits that we dug are ly-
ing empty, and the manure is thrown
outside. I would like the Food and
Agriculture Minister to fight for cer-
tain subsidies. They are essential in
the present state of our agriculture.

I am glad, fertiliser consumption has
increased, but it has not increased to
the extent it should have. It cannot
increase merely by talking about it.
There has to be a concrete, definile,
plan, like the Japanese method of rice
cultivation which was responsible
for creating a liking in the minds of
the farmers to use it. We have seen
that the Nangal fertiliser was not
being consumed as rapidly as it was
produced. So, all these things have
got to be worked out in a definite
scheme and not left to take care of
themselves.

So, if there is any hesitation in the
ming of the Prime Minister in giving
complete control of community de-

_velopment and co-operation to the
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Food Minister, the latter should tell
him quite frankly that without these
his hands would not be strong enough
to achieve the self-sufficiency that
everybody wants.

Then, I would like to refer to simi-
lar mistakes that have been commit-
ted in other fieids. There was a Ware-
housing Corporation,  which was
ccupled with co-operative develop-
ment. Because co-operation went on
one side and warehousing remained
with the Food Ministry, there were
two corporations. These are experi-
ments at the cost of the people.
Warehousing is a very good thing, it
is bound to assist the farmers, but in
most of the places I was told advan-
tage is taken by the merchants and
not by the farmers because there is no
proper supervision. The instrument
that he gets is nnt got in time and is
not easily negotiable. There are so
many difficulties created. I hope the
Minister will look into them.

Finally, 1 want to refer to a very
important problem, namely drainage,
especially in Punjab and U.P. The
Minister must have a colossal scheme
for this as big as the Bhakra-Nangal,
if necessary. Unless we have a
thoroughgoing system and plan of
drainage, not only will we not pro-
duce anything from the lang that is
water-logged today, but we will not
continue to produce even as much we
are doing today, because even from
the present cultivable land very ra-
pidly millions of acres are going oul
of cultivation.

Dy, L. M. Singhvi: The debate has
afforded us an opportunity not only
of according a welcome to the new
Minister, but also, to some of our
friends, of inflicting avoidable em-
barrassment on him by constanly in-
voking and exercising the ghost of
the food policies that preceded him.
The fire that was concentrated by the
hon. Mover of the resolution, Shri
Banerjee, on Shri Patil and his poli-
cies should have been better utilised.
Perhaps he is somewhat superstitious

1135 (Ai) LSD—T7.
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and was trying to exercise a spirit that
was not there in the Food Ministry.

Shri Swaran Singh: He must have
prepared his brief much earlier.

Dr. L. M. Singhvi: It is in this con-
text that I should like to say that
the Communist criticism of Shri Patil
personally was highly partisan, class
conscious and, if I may say so, it was
a poor example of even dialectical
materialism if it can be said to be
applicable to the circumstances of the
case. | feel that it tended to cloud
the real issues which confront our
country, and to this extent I think
Shri Banerjee has not done well by
the basic cause which must have
motivated him to make this motion.

Shri Banerjee said that Shri Patil
had produced more statistics than food.
The ministerial function is certainly
to feed the people with statistics more
than to produce food. I certainly
never understood any constitutiona-
list to say that the Ministers would
themselves undertake production, But
there is no doubt that the statistics
which are flung at us day in and day
out also confuse and cloud the issue
to the extent that the issues cannot
be excavated from the debris of these
statistics. It seems that quite often
we are made to eat these statistics,
even to digest them. Sometimes when
there is scarcity, friends like Shri
Banerjee may even introduce a new
harvest of statistics. It hardly serves
any purpose when the economic ad-
viser’s index comes round and in-
forms us that there has been no real
rise in the cost of living; it hardly
inspires confidence when governmen-
tal figures can be paraded in such
manner as to promote a particular
viewpoint and not an objective assess-
ment of the situation as it prevails. It
seems that when it comes to prices,
this index has shown a rare insensi-
tivity and a rare lack of response to
the realities which prevail. This was
illustrated: when sugar was selling
at Rs, 2 per kilo, the index would in-
sist that it was shelling at Rs, 1:00
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per kilo. If there is any pride of
workmanship, any professional pride
in the statisticians who serve as the
brainstrust in the formulation of poli-
cies, I hope these things would ncl
be resorted to. There are certain
figures given to us, which are palpab-
ly and demonstrably untrue. Taking
the base year 1949 at 100, we are told
that in Bombay the consumer price
index in June 1962 was 146 and 'n
June 1963, 145. It was cheaper 10
live in 1963 than it was in 1962! We
are told according to this index that
in Kanpur the consumer price index
remained unchanged from 1962 to
1963; such is the case also in Madras.
On an all India level, we are told
that there has been a rise of only
three points during the whole year. 1
do not think that this Parliament
could possibly be led away by such
highly questionable statistics. Any
reliance placed on these statistics is
like Achilles’ heels and is not likely
to stand the administration in good
stead.

It cannot be gainsaid that the pres-
sure of inflationary spiral is at our
threshold. Our economy—I hope and
trust it is not so—seems to be enter-
ing into an inflationary phase and if
it is so, this may defeat and nullify
our entire Plan. Our entire scheme
of things would receive a tremendous
set-back if inflationary spiral is per-
mitted to set in: it will indeed hold
our progress and Plan at a ransom.

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Dr, L. M. Singhvi: I fee] that there
has been, very rightly, an elucida-
tion of the two viewpoints which
prevail in our country and which
are likely to contest for a long time
to come; the viewpoint of the urban
consumer and of the rural producer.
The farmers’ lobby of which Mr.
Patel claimed to be a great exponent,
insists that the farmer must have a
fair price. Of course, fair price like
fair price shops is mythical. We do
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not know what is the meaning of
fair price. In urban areas we are con-
fronted with an insistent and articu-
lated demanq that the prices of food-
grains should be reduced. Some hon.
Members here have come forth with
the suggestion that perhaps State
trading is the answer to this problem:
securing fair price to the consumer
and a fair return to the farmer. I
would very ‘much question the premi-
ses on which this thesis is sought to
be built up.

Mr. Deputy-Speaker: The hon
Member’s time is up.

Dr. L. M. Singhvi: I still have five
minutes. I do not want to enter into
this controversy every time. 15 minu-
tes have been given to everyone else.

Mr. Deputy-Speaker: Then minutes
each.

Dr. L. M, Singhvi: I know; it has
been observed from the Chair; every-
one else has tbeen given fifteen
minutes. I do not want to waste any
more time on this. I will not take
time more than necessary. State trad-
ing is not the answer; those who
advocate it have not substantiated their
thesis in any convincing measure. ...
(Interruptions.) The difficulty is
that the Administration arrives at a
thesis and they try to substantiate it
ang after failure run down that thesis.

An Hon. Member: It can be proved
only by implementing it.

Dr. L. M. Singhvi: If that is now a
thesis has to be proved, I am afraid
that the thesis is not worth putting
into  implementation. Co-operatives
could be pressed into service if there
is any likelihood or promise of their
being efficient and not a new type
of blackmarketing which seems to be
the experience of many. We have
to watch the ratio of those engaged in
agricultural production and we have
to see that larger and larger sections
of our population are available for
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the industrial sector and that our
rural sector is able to feed the indus-
trial population adequately. In the
desert areas particularly, no great
effort has been launched for emanci-
pating agriculture from the clutches
of stagnation into which it has fallen.
I know Rajasthan canal is being built
and it would certainly convert those
areas of Rajasthan which would be
served by it into a great area of agri-
cultural production. But there are
still huge areas in the arid zones which
could be developed. I think that we
are now entitled to expect from the
Government and the new Minister an
announcement of policy in respect of
these huge tracts of land. I hope the
Minister is able to bring about the
establishment of a comprehensive de-
sert development authority for all
these arid zones so that they could be
utilised properly and not merely
shove responsibility on the State
Governments as in the past. Time and
again we are told about the existence
of the land utilisation committee. It
may exist on paper. I have seen no
evidence of that in reality. 1 hope
this desert development author'ty
would be constituted under an Act of
Parliament and given comprehensive
powers to develop the arid zones. The
intensive district agricultural pro-
grammes should be intensified further
and certain blocks should be selected
for intensified agriculture. I know
that in certain selecteq districts, the
results have been gratifying. In
some other areas, certain packare
blocks should be taken up. Prof.
Martin Jones’ suggestion of a 1,000
'miles water pipe scheme could possi-
bly be the answer to all the problems
of arid zones in India and I hope the
Minister realises that agricultural
problems of this country have reached
dimensions which call for big think-
ing, big action and such massive solu-
tion of the problem. I am sure that
the Minister would demonstrate that
Wwe are not wrong in expecting a great
deal from him

16 hrs.

Shri Swaran Singh: Mr. Deputy-
Speaker, Sir, we are in this House
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discussing within a period of about six
months this important subject of agri-
cultural production with particular
reference to the problem of food; oniy
a few days ago there was a good deal
of discussion about this subject during
the discussion on the no-confidence
motion. At the time of the budget
session there was a very detailed de-
bate which covered many of the
points.

The present debate, coming as 1t
does soon after the reference to the
food problem and the agricultural
problems of our country, with the
points that were raiseq at the time
of the discussion of the no-confidence
motion, has acquired in this coniext
a great dea] of significance. I venture
to say so because the approach, by and
large, has been very helpful, and the
various aspects have been examined
with a certain measure of dispassio-
nate approach, and attempt has beeu
noticed of making suggestions directed
towards effecting improvements in the
various sectors. From that point of
view, I have greatly benefited by this
debate,

To me personally the dehate is of
great value because I took charge of
this responsibility only a week ago.
and this opportunity which has come
to me has given me an understanding
as to how hon, Members representir.g
various schools of thought, and com-
ing from various parts of our country,
and sometimes having ditferent ap-
proaches have analysed the problem
and suggested solutions.

I would be quite frank in sayiag
that this subject which hag bee debat-
ed and about which points have bcen
suggested—very valuable ard very
informative and very important--has
been discussed in an equally detailed
manner on two earlier occasion; to
which I made a reference a moment
ago, and the general apprecach and
policy which had been enunciated on
the two occasions by my distinguish-
ed predecessor, Shri S. K. Patil, 1eal-
ly throws out in bold relief the prob-
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lems that face us and also the ap-
proach for solving those problems.
Agriculture has been stressed, and
quite rightly so, in the course of the
present discussion which started on a
somewhat acrimonious and complain-
ing tone when the Mover of one of
the motions started the discussion,
but it was a happy development that
it settled down to laying greater
stress upon the vital role of agricul-
ture in stepping up production. Sug-
gestions have been thrown, based upon
the personel experience of a large
number of hon. Members, some of
whom have been associated even with
the administration.

I have no intention to gc into the
details of the various points that have
been suggested. I am not in a mood
to meet point by point the various
criticisms that have been levelled. 1
want to profit by both the criticisms
and the suggestions,

16.04 hrs.

[DRr. SAROJINI MAHISHI in the Chair].

It is not in a spirit of trying to find
arguments or trying to find alibis that
I am approaching this problem; 1t will
be my endeavour to recapitulate brief-
ly the problems that face our country
and our genera] approach for a solu-
tion of those problems. Some hon.
Members have reminded me of the
importance of agriculture in the deve-
lopment and progress of our country.
The more one examines the economic
picture of the country the mcre one
feels convinced that at present, as
well as for a considerable time to
come, agriculture will continue to play
a dominant and decisive role in the
development of our country. If we
look even at the industria] pattern of
our country we come to the same con-
clusion: that a dominant part of our
industrial structure also is based on
agriculture. During recent years we
have started thinking of industries
which are not based on agriculture
and our laying greater stres; on the
development of metals, engineering
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industries, cement or oil—which are
not baseq on agriculture—ang it ijs by
and large a more recent development.
The industries that existed in our
country before we started in a big
way on the minera] development and
exploitation of minerals and metals
for varioug purposes, and our indus-
trial pattern, were based mostly on
agriculture, Whether it is jute indus-
try, textile industry, tea industiry, oil-
seeds and various other processes,
plantation in the south to which one
hon, Member referred, sugar—all these
things are mostly based on agriculture.
Any significant improvemen: in the
economic tempo, therefore even on
the industria] front, depends to a
very large extent on the capacity of
the country to continue to produce
the necessary raw materials for these
industries at economic prices and
being able to continue to ‘ced the re-
quirementg of the agriculture-based
industries. It is not only the internal
aspect: if we look at the export-im-
port budget of our country, it is a
significant aspect of our development
that most of the commodities that
earn foreign exchange for us are also
based on agriculture. The biggest
earners of foreign exchangz these days
are our exports of jute manufactures,
tea, textiles and lately sugar, oil seeds
and the like, oi] cake, tobacce, spices,
coffee and things of that type. So,
most of them, if we analyse, are
based upon agriculture,

Perhaps this thing was inevitable
because We in our country were de-
prived of getting the fuil advantage
of the gerat economic changes that
took place in the 19th century which
is sometimes called the Industrial
Revolution. I have often thought,
and T have held the view, that most
of our industires in essence, were in-
tended to be based, on account of the
political situation in which we found
ourselves, on agriculture and there
wags also a sort of colonial print upon
our industria] development. Most of
it, therefore, was based upon agricul-
ture. Slowly we were shifting from
this and exploiting other fields which
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are not dependent on agriculture, be-
cause there Is greater stability and
surer foundation of development, if
we are not dependent cntirely upon
agriculture for our economic develop-
ment and industrial growth. But the
bard fact stares us in our face that for
a long, long time to come, agriculture
will continue to play a dominant role
in the development of the country.
Whether I look at the ccnsumer re-
quirements or even some of the basic
requirements in the form of the neces-
sity of earning foreign exchange, the
production from the agriculture com-
plex is going to play an important
role.

This aspect has been receiving cur
attention and from time tc time, vari-
ous steps have been taken either to
create ‘facilities which might generate
conditions conducive to higher stan-
dards of production or iraproving the
quality. So, both from the guantita-
tive and qualitative angle, comnsistent
and sustained effort has been under-
taken in that direction. Maybe, there
have been failings or muaybe the re-
sults that flowed from putting in that
effort did not come up to the expecta-
tions of all of us; that is a different
matter. But as one hon. Member
rightly pointed out, in this respect,
the basic things are known and it is
one of those paradoxical positions
where there appears to be unznimity
of opinion as to what requires to be
done, but still in the process of doing
that, something is eluding us and we
are not getting results; that we are
hoping for.

It is easy to add to ine lists—which
are already large—of “Do’s and
Dont’s” that have been pointed out by
the hon, Members belonging to vari-
oug parties and coming frem various
parts of the country. It is quite
natural that some of the obvious
things come to us. For instance, to
step up production, al! of us know
that the first prerequisite is to have
conditions where the production in-
creases, that is"supplie: and services
which are necessary to step up produc-
tion are made available. These sup-
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plies and services may take different
formg and shapes. 1ua some places,
there may be drought ang more irri-
gation facilities may be reguired. At
other places, there may be water-log-
ging, as was mentioned by Dr. P. S.
Deshmukh, and what is required is
the elimination of that excessive water
to reclaim the land for useful purpos-
es. At certain places, flceds may be
causing devastation ang we bave to
undertake both long-term and short-
term measures to see that floods do
not cause the havoc that is produced.
There may be drougit at other places.
So, we know what should be done or
what could be done. But let us not
forget that there may be serious limi-
tations on the resourcez, both fiscal
and organisational, which might set
the pace for the tempc of develop-
ment.

Take, for instance, one obvious thing
which all of us know abou! the irri-
gation facilities. Tt is a well known
fact that agriculture in our country
continues to depend to a very large
extent upon natura] scurces, calj it
rain or sometimeg flocds ur sometimes
some other form of r:inur irrigation
or the like. With ai! the facilities
that are available there, the present
ratio between irrigated land and un-
irrigated land in the country is 20 : £0.
Only 20 per cent, that is, cne-fifth of
our tota] land which is under the
plough is capable of being irrigated
either by canal or by lift irrigation
and the like. That is a small propor-

. tion. We should do everything in our

effort o increase this prcportion, be-
cause the ultimate productivity de-
pends upon the availabilily of water
in a country like India,

-It'is for that reason that a large
number of schemes, bie and small,
have been undertaken --river valley
projects, storage schemes and the
like—and they have progressively
brought larger areag under irrigation.
I do not know the exact figure, and
it is not my intention to hur! statistics
to which my hon. friend Shri Baner-
jee, the mover of one cf the motions,
was very allergic, but it has been quite
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a significant increase in irrigation
over the last ten or twelve years—
the figure is something of the order
of between 40 per tent and 50 per cent
over the canal irrigated area that we
got at the time when we became in-
dependent.

But there is a limit, both natural
as wel] as financial and, if I may add,
economic, to a very large scale expan-
sion, and we might before long be
reaching a situation where the law of
diminishing returns might start ope-
rating. Already there is the huge
scheme, for instance, boldly conceived
and imaginatively executed, namely,
the provision of canal water to the
desert areas of Rajasthan. It means
hundreds and hundreds of miles of
water-carrying channels with the ul-
timate object of irrigating those areas.
Then there is lift irrigation and there
are the minor irrigation schemes. All
these are steps in the same direction.
These bigger schemes do take a lon-
ger time to yield results, but once
they start yielding results then the
actual performance in the form of
additional yields is of 3 very high
order as has been the experience
where irrigation started and with
which I am personally familiar also
both jn East Punjab and West Punjab.

These are the bigger capital consum-
ing things. But there are a number
of other things where facilities can
be more easily created. One obvious.
thing is the desire to actually perco-
late the research effort to the farmer
and that, T think, iy a direction in
which very useful work can be done
and significant results achieved. Al-
ready some of the good varieties of
sugarcane, cotton, wheat and even
rice which have been evolved as a re-
sult of very intensive research have
greatly benefited our peasants and far-
mers al] over the country, and the
new strains or the new varieties can
be developed which could significantly
add to the whole productive effort in
the country. Omne of the important
directions in which we wil] have to

SEPTEMBER 9, 1963 Rise in Prices of Food- 5 184

grains etc. and Food Policy

attach greater attention will be the co-
ordination of this research which, at
the moment, is carried on both at the
Central as wel] as State level and
even by certain autonomous institu-
tions, ang to make the results of that
research available to the farmer in a
form in which he can utilize those ad-
vantages; that will be one of the im-
portant directions in which we can
achieve significant results.

This brings me to the subject about
which some reference has been made,
namely, the extension services. This
expression has been used by some hon,
Members in a spirit of appreciation
and some hon. Memberg thought that
it was not of much use. The idea is
quite sound. Maybe, we have not
been able to give it a proper shape
and we have not derived the maxi-
mum advantage from this. While on
the subject of agriculture, let us re-
member that we have to dea] with
about five and a half lakhs of villages
and with crores and crores of people
living in the villages. Unless they are
moved unless they are entrusted and
unless they appreciate the importance
of adopting any particular method or
picking up any particular mode of ad-
vancement, the effort will not
vield any fruitful or practica] re-
sults, That is the basic thing which
we must remember. When we intend
to move them, we must move them on
the basis of the latest developments.

1 think those hon. Members who
feel that science and technology have
little contribution to make to agricul-
ture, as Swamiji perhaps intended to
convey when he tried to ridicule the
educated people who devote so much
time to research and give so much
thought to it, they should realise, al-
though on the face of it may not dawn
on us easily, that agriculture depends
to a very large extent on conceiving
policies correctly and then purpose-
fully implementing them. Therefore,
it would be over-simplification to say
that they can take care of these with-
out the necessary institutional arrange-
ments. It will not be correct. Those
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countries which have achieved great
progress in agriculture have given a
great deal of thought to agricultural
research, and then collation and co-
ordination of that research and the
application of that research on the
ground, and in this the extension ser-
vice would play an important role in
its various facets.

Because we are dealing with a very
large number of people, therefore we
cannot place the services of high ex-
perts at the disposa] of our country-
side in numbers, as much as we would
wish. Therefore, we have to be con-
tented with people, who may not be
very good experts in this line but who
have picked up the results of research
ang are prepared to push them on to
the countryside, who are prepared to
persuade and educate the farmer so
that he might take to the latest techno-
logical methods of raising production.
The importance of this is fully appre-
ciated by progressive farmers in Pun-
jab, Western Uttar Pradesh, Andhra
Pradesh, Maharashtra, Madras, Mysore
and anumber of other States, where the
farmers have derived very great bene-
fit by adopting new methods and new
techniques, by taking advantage of the
extension services. Nothing impres-
ses the farmer more than his seeing
with his own eyes crops of a better
variety grown in a better way. No
amount of lecturing will help him
more as compared to his actually see-
ing in some of these demonstration
farms the results of such experiments
and improved methods of agriculture.

To recapitulate in one form things
which have been suggested by hon.
Members on different occasions, it is
necessary that we should make the
necessary supplies and services avail-
able to the farmer. Whether it is im-
proved seeds, water, electricity, imple-
ments—all these things have to be
made available at reasonable prices.
There is no doubt about it. It ig our
intention to utilise the various instru-
ments at our disposal, whether they
are governmental institutions, com-
munity development programmes or
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the network of co-operatives. It is our
intention to make the maximum use
of these for the proper availability of
these supplies and services for the use
of the farmer.

Then, other things have been men-
tioned, things which come in the way
of rapid improvement, In that cate-
gory would fall the pests, insecticides
and things of that nature; also, an
important thing which has been men-
tioned by more than one hon, Mem-
ber, namely, credit facilities. Once we
accept the proposition that to make
any significant improvement agricul-
ture must be motivated by technologi-
cal developments, that is, bring about
an industrial approach to agriculture,
it follows as a necessary corollary
that this will require large amounts
by way of credit. Credit facilities
have been extended from time to time,
The Reserve Bank, the co-operative
sys‘em are there and a number of
other arrangements have been made.
Facilities are available even for those
who cannot give security for advances
to finance their agricultural pro-
grammes. Credit facilities are today
available even to those who do not
own lands. Those relaxations have
been made from time to time.

Dr. L. M. Singhvi: Are they effi-
cient and adequate?

An Hon. Member: They aie on a
very limited scale.

Shri Swaran Singh: I agree that if
they are insufficient or inefficient, we
should not permit them to remain in
that form. We should step up the
efficiency, We should improve the
availability, This is really something
not frightfully new. The Indian pea-
sant through the ages has been groan-
ing under the agony of the village
moneylender. To a very large extent,
I think, by the various legislative
measures and other progress that has
been made, he has reached a stage
where he is not today dependent very
much upon that source of financing as
he used to be some 20 or 30 years
back. e
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Shri Sham Lal Saraf: About pro-
viding rural credit facilities for the
farmer, a lot more has to be done,

Shri Swaran Singh: 1 entirely
agree. That is what I was coming to.
Maybe that whereas his dependence
upon the former village moneylender
has gone and that institution jtself has
greatly disappeared, the vacuum that
has been created has perhaps not been
completely filled by the new institu-
tiong for financing agricultural opera-
tions. A great deal has already been
done in the form of taccavi loans,
advances from co-operative credits,
facilities for seeds, even facilities for
purchasing implements and the like.
It may vary from State to State but a
great deal has been done—I know, in
certain States—in all these directions.
Much more has to be done and should
be done. In this connection, there has
been some difference of opinion ‘hat
has been voiced here and in the other
House as to what should be the agency,
both for advancing as well as collect-
ing the dues whenever they fall due.
But it is essential that this credit
should be available and it should be
available with the least of these irk-
some procedures, Then, the repaynient
conditions alsp should be such which
should take note of the economic diffi-
culties that he faces and it should be
organised in such a way. In this com-
bined effort of the agriculture depart-
ment which could always assess the
real requirements, let us not forget
that easy credit condition is not an
unmixed blessing particularly on the
rural side, It is not good even for the
industrial workers if he has easy cre-
dit availability, as is unfortunately
the condition which prevails today in
many industrial sectors where a very
aggressive money-lender operates and
charges interest which is extremely
indefensible. On the rural side, easy
credit availability is not an unmixed
blessing and the credit availability,
unless it is linked to development
activity, can prove to be ruinous
rather than helpful, Therefore, there
has to be a proper sifting of his re-
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quirements, proper phasing of the
availability of credit facilities and it
has also to be of such a size as tc be
enough to make his development
schemes successful, but it should not
be such as to let loose the normal
tendency of wasteful expenditure.

Shrij Jashvant Mehta (Bhavnagar):
When the Reserve Bank is advancing
the credit at the rate of 2 per cent,
interest?

Shri Swaran Singh: I remember
Mr, Jashvant Mehta’s remarks. If he
had waited a little, he would have got
an answer, A point has been raised
that the actual interest that is charged
from the agriculturist, the farmer, is
much higher than the rate of interest
at which the Reserve Bank advances
loans to various financing institutions,
like, the apex cooperatives and the
like. I have looked into that. The
real thing is that all the money that
is made available to the farmer does
not come entirely from the Reserve
Bank of India source. The nioney
that is advanced to the farmer comes
from various sources including the
deposits from its own members and
borrowings from the district or pro-
vincial cooperative banks. If the
entire money that is being advanced
to the farmer were to come from the
Reserve Bank itself, then the differ-
ence between the rate of interest that
the farmer has to pay and the rate of
interest payable to the Reserve Bank
will not be that much, But that goes
into the pool and because the money
that goes into the pool bears interest
at different rates; as it comes from
various sources, that comparison is not
fully justified. In spite of that, steps
have been taken to point out to the
State Governments that they should
have a second look at these rates of
interest and their attitude should be
to utilise this as a facility and they
should examine the possibility of re-
ducing further the rate of interest
that is chargeable to the farmer.
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16.34 hrs.
[MR. DEPUTY-SPEAKER in the Chair.]

Shri Gauri Shankar Kakkar: As a
matter of fact, a considerable portion
of it comes directly from the Reserve
Bank. The apex and the district co-
operatives invest very little, hardly §
per cent., and the rest 95 per cent.
comes from the Reserve Bank.

Shri Swaran Singh: I do not know.
The hon, Member has experience of
his locality. I cannot controvert. But
no district or even the apex coopera-
tives will know the precise source.
That is a question of arithmetic. We
can look in!o the figures. 1
have gone into it, and I am pre-
pared to go into it again. But the fact
remains that the entire money that is
required for the farmer is not avail-
able from the Reserve Bank alone. It
is a good thing that part of it is avail-
able at a low rate, and, therefore, it
will naturally have the effect of
depressing the overall rate of interest
that works out.

Let us also remember that there
are deposits by both rural people as
well as urban people in the district
co-operative banks and in many of
the other co-operative banks. I know
it as a fact that there are people who
deposit money in such banks and they
give the normal banker’s rate of
interest on the deposits and the like.
But, even with these deposits and the
advances from the Reserve Bank, as
has been voiced by hon. Members, the
total credit that is available to the
farmers is not enough. We have to
enjarge that bowl and put in more
into it, and we should work out the
rates which should not put any undue
burden upon the farmer, and which
shou!d also be of such a nature as to
facilitate the flow into that bowl of
capital both from the Reserve Bank
as well as from other sources.
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Shri Swaran Singh: My comment
on this may be uninformed comment
at the moment, because my associa-
tion with this has been revived after
several years; it is not that most of
these problems are unfamiliar to me;
I have been dealing with these, but
I dea,t with them sixteen or seventeen
vears ago, and, there may have been
great changes in the meantime. And
1 shall progressively acquaint myself
with them, and I need hardly assure
you that I react rather strongly to
this type of thing. We shall find out
what should be the best method....

Shri Jashvant Mehta: In these
circumstances when people have to
pay 25 per cent interest, are Govern-
ment prepared to conduct any new
survey and take any steps in the
direction of removing the debt of the
agriculturists?

Shri Swaran Singh: That is what I
have stated. My own reaction to this
is rather violent, and we should have:
some solution for this. The question
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is not one of having a survey, but we
should do away with it. That is my
approach. I think that we have had
far too many surveys for one thing
or the other.

Shri Himatsingka: Perhaps, 25 per
cent is charged, because the crop that
is given is lent in the particular
season when the prices are high, and
it is paid back when the crop is
gathered and when it is still wet. So,
there is that factor also.

Shri Swaran Singh: So far as the
additional production is concerned,
there is unanimity of opinion that it
should be done. And that is a good
thing for our country, because in the
history of many other countries there
have been occasions when there was
difference of opinion whether a parti-
cular effort for additional production
in one or the other sector should be
highlighted. But, so far as our
country is concerned, the general
approach in planning, that is, while
formulating the various plans and also
while implementing them, has been
that we should take every possible
step to step up agricultural produc-
tion.

There are also other irritants which
have been pointed out by hon Mem-
bers, One hon. Member spoke about
land reforms, and another Member
said that there was fear of co-opera-
tive farms, and, therefore the farmers
were not producing. These might be
theoretical considerations. I also know
a little bit, though not to that much
extent as hon. Members do, about the
eountryside. It will be wrong to
imagine that our farmer does not
understand which side of his bread is
buttered, He knows fully what is
good for him, On the whole, the
Governments after independence, hoth
at the Centre and in the States, have
persistenly pursued a policy of pro-
gressive land reforms, and 1 am glad
to say that land reforms in many of
the States, land reforms which mean
greater security of tenure to the
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tenant, creation of conditions where
he is not exploited, where he gets a
good part of the yield that he pro-
duces in the field, all these which
have been undertaken are progressive
measures, Therefore, I felt a little
amazed when an hon. Member belong-
ing to a party always claiming to be
progressive had to cite the example
of Japan and talk of the reforms ini-
tiated by Gen. MacArthur after the
occupation of Japan. I think we in
our country have made far greater
progress in the matter of land reform,
and the position of tenants has pro-
gressively been improved. From State
to State, if you have a look at the
picture that prevails today, we can
say that we have made a significant
move in that direction.

Sh{'i Yallamanda Reddy: Can he
mention any State where a single acre
has been distributed under the land
legislation that has been passed in all
the States?

Shri Swaran Singh: I know what is
bothering the hon, Member, For poli-
tical reasons, he wants to keep the
Andhra land legislation in the fore-
front. I do not grudge him that. But
so far as our present discussion is
concerned, let us mot place undue
importance on that aspect. The sub-
stantial position is that we after in-
dependence, in the States and at the
Centre, have taken a progressive view
of land legislation and initiated and
completed legislation in almost all
States aimed at improving the status
of the tiller and the tenant, and have
also taken steps where the original
attachment of sticking on to land and
the presence of a large number of
intermediaries has, by and large, been
eliminated and we are well set on the
rural side where the farme: knows
that he can use his land to his best
advantage. Maybe that in the process,
holdings have become so small in cer-
tain parts where his individual cuiti-
vation is not quite economic, It is in
that background that we have stressed
the importance of farms on a volun-
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tary co-operative basis, and I have no
doubt that where these have bcen
undertaken in the right spirit, the
results have been quite encouraging.
So this is a matter which has really
received very great attention.

Having said so much and also having
an eye on the clock, it is not my in-
tention to say more on this subject
except to mention one point stressed
by one or two other hon. Members,
namely, the possibility of co-ordina-
tion in the various Ministries dealing
with rural development in the coun-
try. Food and Agriculture, Commu-~
nity Development and Co-operation
and Irrigation—these are the principal
activities which can play a significant
role in stepping up production, I
think that the step that has been taxen
should be quite helpful in creating
the right type of institutions and
arrangements which should result in
a co-ordinated effort for stepping up
production, This can be done at the
State level.

Shri Gauri Shankar Kakkar: How is
it going to be implemented at the
State level?

Shri Lahri Singh (Rohtak): That is
the only problem,

Shri Swarap Singh: I do not know
whether the hon, Member has expe-
rience of working in a State Govern-
ment. I claim to have some, and my
feeling is that it is easier to implement
it at the State level, because in many
States there are no separate Minis-
tries as such, and it is quite common
that one secretary deals with more
than one Minister.

Shri Gauri Shankar Kakkar: In U.P.
there are separate Ministries,

Shri Swaran Singh: Therefore, 1 do
not see any great difficulty. The dis-
trict continues to be the unit in our
country, and the District Agricultural
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Officer, the district officer in charge of
co-operation and the Irrigation Engi-
neer, who is in charge of both major
and minor irrigation, can definitely get
together under the guidance of the Col-
lector or the Development Commis-
sioner, whoever may be the local
authority.

Dr. P. S. Deshmukh: Generally they
do not,

Shri Swaran Singh: But they should,
and it should be our effort to see that
they do. They could pursue the
schemes and implement them in such
a manner that the benefit of all this
goes to the farmer. That is the only
direction in which we must move. I
do mot think there can be any differ-
ence of opinion, The doubt express-
ed is that such a thing has not been
done before, and there is a risk it :nay
not be done in future. I think there
is growing awareness of the dangers
that are there if we do not under-
take this close co-ordination, and it
is hoped that both at the Centre and
in the States proper co-ordination will
be there and the effort on the agri-
cultural front can therefore be stepped
up many times,

In this connection, I was heartened
this morning to read a press report
about the determination of one of our
Chief Ministers, Shri Pratap Singh
Kairon, who says that in three or four
years he hopes to step up food produc-
tion by hundred per cent., that is to
double it. If devoted and concentrated
attention is paid for stepping up pro-
duction, it can be done. It has already
been done in Punjab, Punjab which
was a deficit State as we got it after
partition was converted into a surplus
State within a short time.

Shri D. C. Sharma (Gurdaspur):
Now it is an abundant State.

Shri Swaran Singh: I said surplus
State,

Shri Kashi Ram Gupta: It has also
got floods in Rohtak and other areas.
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Shri Swaran Singh: We will have to
live with floods. We should, there-
fore, make arrangements, so that the
havoc caused by floods is compensated
by higher production in areas where
there are no floods, The floods in
Rohtak are rather a bad case of Drain
No. 8, they are causing so much havoc.
The Irrigation Minister, Dr, Rao, spoke
to me two or three days ago and said
that he has thought of arrangements
which, if executed, might result in
eliminating this danger for ever.

As I said in the beginning, we have
to face droughts in certain parts, floods
in others, waterlogging in some places,
and complete absence of water in
other areas, That is the country that
we have got, and we have to concen-
trate our attention in such a way that
we get best from the resources that
are available to us.

Now I will say a few words about
food. Partly I have tried to cover it
already, because the real solution of
the problem is greater production, be-
cause ultimately the level of prices,
availability and all that depend upon
additional production, Therefore, our
cardinal policy is to step up production,
We are grateful to the countries which
give us food, but let us not forget that
continued dependence on others js not
good for us, is not good even for con-
tinued good and friendly relations bet.
ween countries, because too much de-
pendence on the one hand and too
much consciousness of giving help on
the other might result in the creation
of feelings which may not be in the
best interest of either of them,K It is
therefore necessary that we should
step up our efforts for additional food
production. So long as we do not suc-
ceed in that we have to keep the
thing going. Some comments have been
made in that direction and I would
say a few words about this aspect. On
the food side our general policy has
been to distribute our available food-
grains in such a way that there are
no large-scale criss-cross or irrational
movements. That is the philosophy
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behind the zonal system: grouping
surplus States with adjoining deficit
States so that movements may not be
over long distances, Many traders
come and tell me: why do you not
permit us to send rice from Delhi to
Calcutta? Today they may send it
from Delhi to Calcutta; and tomorrow,
if the price there comes down a little,
they may send it back—a movement
purely on commercial grounds to earn
a few annas.

In this connection, it is good for us
to remember that there is some diffe-
rence of opinion even among the hon.
Members of this House, More than one
hon. Member from the rural areas had
voiced the feeling that agricultural
prices of certain commodities were
very low, In the case of foodgrains,
excepting rice, the prices of wheat,
maize, jowar, bajra, gram, etc, are not
on the high side.

Shri P. R. Patel: Of rice also.

Shri Swaran Singh: If anything,
some of these prices are a shade lower,
It is true that this year the price of
rice is a little higher. I do not en-
tirely agree when it is said that it is
not correct but that also varies from
State to State, I would reiterate what
has been said on earlier occasions. So
far as foodgrains other than rice are
concerned, both with regard to availa-
bility as well as prices, the position is
quite satisfactory.

About rice, the position in the South
is reasonably satisfactory. The level
of prices in Mysore, Madras and Kerala
is not on the high side, In Andhra
Pradesh, a surplus State, the price has
been more or less stationary, except
that when we move fairly large quan-
tities from Andhra to Calcutta, there
has been a slight rise. But that is not
a normal movement. I know that even
from the railway angle, we had never
moved rice from Andhra to West Ben-
gal side, Generally rice is moved
from Orissa, This was a special fea-
ture on account of the.unsatisfactory
crop position in Orissa and also in
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Madhya Pradesh. Madhya Pradesh
supplies rice to the deficit Maharashtra
State where there is a big consuming
centre in Bombay just as there is a
big rice consuming centre at Calcutta.
Hon. Members might be quite familiar,
In the rice picture, there are tiree
deficit areas which are of considerabie
importance; Kerala; West Bengal, par.
ticularly on account of the high con-
centration of population in Calcutia;
and Maharashira and partly Gujarat,
on account of the industrial develop-
ment. So, they have to be fed from the
adjoining areas. Therefore there is
nothing very complicated about the
zonal arrangements except to group
together the surplus and the deficit
areas that is Kerala can meet their
demands from Andhra Pradesh and
partly from the delta areas of Madras;
West Bengal from Orissa, and Maha-
rashtra from Madhya Pradesh, Punjab,
where they do not eat much rice, al-
ways supplies the cushion which could
be moved either to West Bengal or
to Maharashtra, depending upon the
availability of rice. Let us not judge
our effort in this direction by the un-
fortunate position that prevailed on
account of the bad crop in two surplus
areas, namely, Orissa and Madhya Pra.
desh. This was rather an unfortunate
conspiracy of bad circumstances and
let this not warp our thinking for the
future,

I have been noticing crop conditions
and the like over the last weeks and
my expectation is that the rice crop is
likely to be reasonably good this year.
I am fully conscious of the fact that
rain in certain parts had been delayed,
but later on it has been reasonably
good, and therefore the condition of
the rice crop is reasonably gond and
we should look forward to the month
of October when rice crop starts ar-
riving in the market to a definite lo-
wering of the price level. In the mean-
time we have done our best to keep
the price within reasonable limits by
pumping in supplies into those areas
which are deficit areas. We have
opened a large number of fair price
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shops in West Bengal and even I
Madhya Pradesh, because we knew
that on” account of the unsatisfactory
crop position the requirement of rice
there had to be met by certain sup-
plies from other areas; also in Maha-
rashtra and o.her areas, There, both
rice and wheat are available at prices
which are not unreasonable. Therefore,
1 have a feeling that the worst in this
respect appears to be over, and we
have, I think, turned the corner and
we can look forward to a better and
easier position even with regard to
rice.

In the meantime I would like to em-
phasize that my approach even to this
problem of distribution is not going to
be influenced by considerations ex-
cept those of making it available at
reasonable prices and ensuring a
reasonable and economic price to the
grower and also to see that undue
burden is not put on the consumer;
and to that effect, whatever measures,
regulatory or other may be necessary,
will certainly be resorted to, because,
with all the best of wishes there can
be unsocial elements who require to
be curbed by stern action and already
instructions and suggestions have been
issued to the State Governments point-
ing out to them that they should ini-
tiate action to ensure that the unsocial
elements do not take undue advan-
tage of scarcity conditions,

I would like to mention the steps
that are proposed to be taken under
the Defence of India Rules. The
Government have suggested to the
States to issue orders to prohibit (1)
the sale of important foodgrains and
sugar by anyone other than a regular
dealer; (2) charging of margins by
wholesalers and retailers above the
limits prescribed over their costs; (3)
submission of false returns under the
relevant licensing order or furnishing
false information to the Government
or maintaining incorrect accounts by
dealers; and (4) charging by fair
price shopkeepers and approved re-
tailers of any price higher than that
prescribed by the Government, It is
hoped that the State Governments
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[Shri Swaran Singh]

will take appropriate action, and these
can be modulated—made more strin-
gent or less stringent—depending upon
the conditions that might prevail.

17 hrs.

This, Mr. Deputy-Speaker, is broad-
ly the picture on the side of food dis-
tribution and the general question of
rural development which have been
the subject-matter of the debate in
which such a large number of hon.
Members have participated, and I have
to thank them very much for the
great deal of thought they have de-
voted to this matter,
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Shri S. M. Banerjee (Kanpur)—
r0Se—

Mr. Deputy-Speaker: Do you want
to reply or shall I put the motion to
the House?

Shri S. M, Banerjee: I want to
reply.

Mr. Deputy-Speaker: You can reply
tomorrow.

17.01 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, Sep-
tember 10, 1963/Bhadra 19, 1885
(Saka).



